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P
ricing in financial services is not an easy task as it

has to see beyond the mere exercise of ‘cost-

plus’ or similar other models that are normally

associated with costing in the domain of tangible

goods. The complication takes a further step up in

insurance where it is only a ‘promise to perform in

future’ that is sold. The players thus have the onerous

task of getting into the assessment of the several

variables that together comprise the raw material for

the contract that promises the delivery of performance

on a future contingent event.

The exercise is further replete with different variables

for different classes of insurance; and thus poses a huge

challenge in bringing objectivity in the ultimate pricing

of a product. For example: the mortality tables form the

basic crux of pricing in a life insurance contract and it is

one’s guess as to how difficult it is to generate mortality

statistics at short intervals, considering the enormity of

the exercise, as also the inventions in the domain of

medicine and the technology associated with it. If the

prices are based on mortality tables which are very

ancient, would it not amount to charging a premium

that is not really commensurate with the risk? Insurers

should, in such a situation, compensate the

policyholders suitably in order to justify the premiums.

Similarly, in various segments of non-life class, insurers

should be aided by the statistics and data of the details

pertaining to the risks that are to be priced suitably.

Further, it should also be ensured that the prices are

charged at some standardized levels rather than

proposing huge discounts on the basic prices in order

to muster higher levels of business. Apart from leading

to a mad race for business among the several players,

such under-cutting of prices renders a certain

undesirable gracelessness to the entire value chain.

There is need also for arriving at the prices based on all

factors that go into underwriting the risk. Insurers

should ensure to generate operating surpluses rather

than having to depend on investment income to offset

the losses incurred in regular business. For one thing,

such tendencies smack of lopsided business priorities;

and for another, it is too risky to depend on extraneous

factors in a highly volatile economic scenario.

‘Product Pricing in Insurance’ is the focus of this issue of

the . Taking into account the importance of the

topic and also the response to it, the next issue of the

will also focus on ‘Pricing’.

Journal

Journal

J. Hari Narayan 



Statistics - Life Insurance
04

13
Vantage Point

U. Jawaharlal

39

10
In the Air

45

42

inside

14

17

22

27

32
Nuclear Insurance in India
Dr Manisha Singh Dr Renu Vermaand

Pricing Non-Life Insurance Products

Undoing Uncertainty

Underwriting and Rate-making

Pricing Dynamics in Insurance

Bhargav Dasgupta

Bharat Govinda

G V Rao

K. Ramachandran

Round up

46
Statistics - Non-Life Insurance

49
Statistical Supplement (Monthly)

issue focus 

thinking cap 

[7 

[7 

[7 

[7 

[7 

[7 



from the editor

quarters, it has to be appreciated that it

would be very difficult to appease the

average policyholders, especially in retail

lines, about the rationality in withdrawing

such huge discounts. This factor alone

could lead to some loss of reputation for

the industry. Further, such price wars

could eventually lead to quality taking the

back seat as price would take precedence

over quality – dealing a double blow to

the reputation of the industry.

‘Pricing Insurance Products’ is the focus of

this issue of the . Mr. Bhargav

Dasgupta opens the debate with his

article on the Indian experience in pricing,

in which he says that the prolonged soft

market in the aftermath of detariffing has

led to the players invariably depending on

investment income to offset operational

losses. In the article that follows next, Mr.

Bharat Govinda talks about the dangers of

inaccuracies in predicting the claims costs

that could lead to disastrous results for the

players. ‘Insurance is a promise to deliver a

future service subject to the happening of

an event. As such, the inputs that go into

pricing are very vague upfront and that is

the real challenge in pricing a product

appropriately’ writes Mr. G.V. Rao in his

article titled ‘Underwriting and Rate-

making’. In the last article on issue focus,

Journal

T
he exercise of detariffication of

prices has been a major landmark

in the pricing trends of general

insurance products in India. Earlier, not

much leverage was possible in pricing the

products and hence a near-uniform trend

of prices existed that was devoid of the

challenges in pricing the product as per

need. While it was felt that the absence of

one’s discretion in pricing the product

took the charm out of the ‘so-called

liberalized environment’, in a way the

tariffs in prices afforded a sense of

protection.

World over, withdrawal of administered

prices led to pricing wars among the

players with the eventual failure of a few.

In a nascent market, if such a thing were to

happen, it would result in an utter chaotic

situation in the industry and a total loss of

faith among the policyholders. In the last

few years that the Indian insurance

industry has been under the detariffed

regime; although we have not had the

occasion to experience any absolute

failures, prices have taken a beating – with

rebates touching hitherto unheard of

levels.

Although we have been witness to some

level of price stabilisation over the last few

Mr. K. Ramachandran takes a look at the

sequential progress that the Indian non-

life industry made in the domain of

product pricing; and the developments at

each of these stages.

In the ‘Thinking Cap’ section, we have Dr.

Manisha Singh and Dr. Renu Verma giving

a vivid account of the imminent need for

nuclear energy, and the eventual need for

greater thrust on nuclear insurance in

India; in a truly academic style. This issue

is embellished with the year-end results of

life and non-life insurers for the year

2011-12, apart from the monthly results

for the first month of the current fiscal.

Pricing, as anticipated, has drawn the

tremendous attention of players as well as

other stakeholders. As such, we will be

focusing on ‘Pricing Insurance Products’

once again in the next issue of the

; and look forward to a different

set of viewpoints.

Journal

U. Jawaharlal

Product Pricing
- Factor of Demarcation
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SI
No

Particulars
Premium

Mar, 2011 Mar, 2012

Policies

Mar, 2011 Mar, 2012

Sum Assured

Mar, 2011 Mar, 2012

Non linked*
1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 4758.16 10299.86 798944 1658314 7144.30 22656.59

Linked*
1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 31110.79 8095.51 4795169 1128123 27439.03 14656.48

C. Total (A+B) 35868.95 18395.37 5594113 2786437 34583.33 37313.07

Riders:
Non linked

D. Sub total 4.35 6.14 8 14 48.40 79.90

Linked

E. Sub total 0.22 0.24 1190 487 1301.12 845.65

F. Total (D+E) 4.57 6.38 1198 502 1349.52 925.55

G. **Grand Total (C+F) 35873.52 18401.75 5594113 2786437 35932.85 38238.62

with profit 3135.35 6611.70 460829 992198 4357.93 8831.00
without profit 94.97 2407.91 290604 629008 2692.74 13803.04

with profit 3.24 2.22 170 183 0.00 0.00
without profit 1452.36 1156.47 38657 29705 4.84 3.12

with profit 29.43 55.25 3755 4576 2.82 2.43
without profit 40.71 65.91 1831 2410 1.01 2.13

with profit 0.00 0.00 0 0 0.00 0.00
without profit 2.10 0.40 3098 234 84.96 14.87

with profit 0.00 0.00 0 0 0.00 0.00
without profit 17659.76 7922.81 2645235 1111955 27138.59 14648.06

with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

with profit 0.00 0.00 0 0 0.00 0.00
without profit 13451.03 170.53 2149934 15711 300.44 0.30

with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 2.17 0 457 0.00 8.12

1 Health# 0.02 0.03 0 0 -0.01 0.32

2 Accident## 0.15 0.32 7 14 32.24 68.30

3 Term 0.03 0.01 0 0 2.88 0.29

4 Others 4.15 5.78 0 0 13.29 10.98

1 Health# 0.00 0.02 1 1 1.64 2.09

2 Accident## 0.22 0.22 1188 485 1298.86 838.53

3 Term 0.00 0.00 0 0 0.15 0.47

4 Others 0.00 0.00 0 2 0.48 4.57

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

( in Crores)M

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH, 2012
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SI
No

Particulars
Premium

Mar, 2011 Mar, 2012

Policies

Mar, 2011 Mar, 2012

Sum Assured

Mar, 2011 Mar, 2012

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.
** for policies Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

( in Crores)M

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH, 2012

Non linked*
1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 27935.06 38566.49 37386605 39836042 578987.56 690981.77

Linked*
1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 18489.71 7472.92 5140572 1538837 127435.60 75516.76

C. Total (A+B) 46424.77 46039.41 42527177 41374879 706423.15 766498.53

Riders:
Non linked

D. Sub total 346.72 58.26 11273 15448 34320.24 46981.02

Linked

E. Sub total 9.60 3.72 2273 1333 7398.49 4238.20

F. Total (D+E) 356.32 61.97 13546 16781 41718.73 51219.22

G. **Grand Total (C+F) 46781.08 46101.38 42527177 41374879 748141.89 817717.75

with profit 25037.50 34413.33 31974592 33084402 459031.25 504657.10
without profit 2374.18 3273.18 5182108 6298878 111781.32 180835.49

with profit 1.54 2.41 256 399 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

with profit 108.16 342.79 31407 43897 572.35 1307.88
without profit 341.23 390.09 51694 62301 30.96 118.81

with profit 0.00 0.00 0 0 0.00 0.00
without profit 72.44 144.68 146548 346165 7571.66 4062.49

with profit -0.08 0.06 0 0 0.00 0.00
without profit 13066.40 7257.83 3773192 1472074 122561.17 73969.57

with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

with profit 0.01 0.01 0 0 0.00 0.00
without profit 5286.49 123.81 1263984 9654 922.57 -21.03

with profit 0.00 0.00 0 0 0.00 0.00
without profit 136.89 91.21 103396 57109 3951.86 1568.22

1 Health# 32.00 12.37 676 1351 1891.63 2400.28

2 Accident## 21.45 29.52 9969 13438 25440.32 38622.90

3 Term 4.10 4.75 593 513 1095.68 945.92

4 Others 289.17 11.62 35 146 5892.62 5011.92

1 Health# 2.94 1.33 287 130 563.70 208.48

2 Accident## 5.56 1.40 1888 973 5414.33 3717.95

3 Term 0.50 0.25 57 7 1143.70 155.29

4 Others 0.59 0.74 40 223 276.76 156.47

i 
ml!l!!Z!lll .. 

■ 



statistics life insurance
ir

d
a

jo
u

rn
a

l J
u

n
e

2
0

1
2

8

GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.
The premium is actual amount received and not annualised premium.

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH, 2012

SI
No

Particulars
Premium

Mar, 2011 Mar, 2012

No. of Schemes

Mar, 2011 Mar, 2012

Lives Covered

Mar, 2011 Mar, 2012

Sum Assured

Mar, 2011 Mar, 2012

Non linked*
1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 25995.31 33072.07 20140 21233 28009322 35724394 170318.11 219414.71

Linked*
1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 360.58 150.53 65 5 107217 12930 1426.77 261.60

C. Total (A+B) 26355.89 33222.60 20205 21238 28116539 35737324 171744.87 219676.31

Riders:
Non linked

D. Sub total 0.78 1.31 130 138 25412 111513.00 2450.02 4079.25

Linked

E. Sub total 0.04 0.04 0 0 0 0.00 0.00 0.00

F. Total (D+E) 0.82 1.35 130 138 25412 111513.00 2450.02 4079.25

G. **Grand Total (C+F) 26356.71 33223.95 20205 21238 28116539 35737324 174194.89 223755.56

a) Group Gratuity Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 10762.10 11826.81 2570 3527 2354525 3580154 12039.85 12552.92

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 13.53 33.42 143 52 34717 8274 251.57 89.64

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2.23 2.60 425 429 1554728 2324485 6818.04 11063.99

d) Others
with profit 3.71 0.00 3 0 7412 0 0.02 0.00
without profit 3656.97 5040.87 14988 16549 22899078 27886441 151180.80 195471.65

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 6013.35 3296.09 39 34 9971 14889 0.13 0.02

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 5543.42 12872.27 1972 642 1148891 1910151 27.70 236.49

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

a) Group Gratuity Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 64.35 10.68 10 1 57926 7322 5.79 0.73

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 269.56 139.84 38 4 29655 5630 1419.01 260.88

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 26.67 0.01 17 0 19636 -22 1.96 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

1 Health# 0.33 0.51 23 28 4919 4237 271.24 401.97
2 Accident## 0.45 0.80 107 110 20493 107276 2178.77 3677.27
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.04 0.04 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00

■ 



FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED MARCH, 2012

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) ( in Crores)M

* Excluding rider figures.
** for no.of schemes & lives covered Grand Total is C.
# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.

The premium is actual amount received and not annualised premium.

SI
No

Particulars
Premium

Mar, 2011 Mar, 2012

No. of Schemes

Mar, 2011 Mar, 2012

Lives Covered

Mar, 2011 Mar, 2012

Sum Assured

Mar, 2011 Mar, 2012

Non linked*
1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 13825.50 14298.39 9687 9881 53681038 29019472.00 302326.06 284977.14

Linked*
1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 2982.47 2197.49 702 425 1528258 1067538.00 7133.71 6026.66

C. Total (A+B) 16807.97 16495.89 10389 10306 55209296 30087010.00 309459.77 291003.81

Riders:
Non linked

D. Sub total 6.73 9.72 152 198 116055 223355.00 10052.52 23363.72

Linked

E. Sub total 0.02 0.04 0 0 0 0.00 0.00 0.00

F. Total (D+E) 6.75 9.75 152 198 116055 223355.00 10052.52 23363.72

G. **Grand Total (C+F) 16814.72 16505.64 10389 10230 55209296 29991305 319512.30 314367.53

a) Group Gratuity Schemes
with profit 297.17 146.60 31 20 57646 118858 5.76 11.89
without profit 454.50 966.52 221 398 264906 661670 746.74 888.99

b) Group Savings Linked Schemes
with profit 1.44 6.23 7 4 1075 4783 7.91 34.17
without profit 222.18 314.63 905 644 825562 1492397 8069.20 13455.68

c) EDLI
with profit 0.88 0.00 155 0 92212 0 1441.89 0.00
without profit 18.49 22.73 294 451 1891370 1178832 15235.87 16489.46

d) Others
with profit 5.98 2.12 2 1 3285 2773 0.33 0.28
without profit 6407.21 2455.49 8036 8180 50396056 24970684 276375.30 253670.70

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

with profit 754.78 536.79 15 23 13404 1447 0.00 0.00
without profit 5660.62 9845.07 13 83 114204 471334 7.93 20.46

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 2.25 2.21 8 1 21318 20989 435.13 405.54

a) Group Gratuity Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1698.87 1630.18 366 333 1215043 1018502 4909.83 5201.11

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 147.40 31.00 259 54 100034 29261 2213.52 789.16

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 5.90 0.00 3 0 2539 0 0.25 0.00
without profit 48.88 170.81 15 16 36095 12514 10.11 36.38

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1081.42 365.50 59 22 174547 7261 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

1 Health# 4.12 6.30 74 130 67116 162754 4014.92 18332.01
2 Accident## 2.54 3.37 54 61 29062 50846 2374.72 3901.04
3 Term 0.00 0.03 1 1 187 7668 3.22 609.21
4 Others 0.07 0.02 23 6 19690 2087 3659.65 521.46

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00
2 Accident## 0.02 0.04 0 0 0 0 0.00 0.00
3 Term 0.00 0.00 0 0 0 0 0.00 0.00
4 Others 0.00 0.00 0 0 0 0 0.00 0.00
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in the air

Order
Ref: IRDA/BRK/ORD/LC/115/05/2012 Date:17.05.2012

Cancellation of Broker License No. 354.

WHEREAS, M/s. Enam Insurance Broker Pvt.

Ltd., (hereinafter referred to as the

‘Broker’) having its Registered Office at

Khatan Blds, 2nd Floor, 44 Bank Street,

Fort, Mumbai-400 001, has been granted

license by the Authority to act as a Direct

Broker in the field of both life and general

insurance vide License No. 354 on 8th May,

2007 and renewed till 7th May, 2013

pursuant to the provisions of the IRDA

(Insurance Brokers) Regulations, 2002.

WHEREAS, the Broker vide letter dated

25th April, 2011 communicated to the

Authority that it wishes to surrender its

registration to the Authority.

WHEREAS, the Broker has given an

undertaking to service the existing

contracts concluded through them and

also made suitable arrangements with

M/s. Aditya Birla Insurance Brokers Ltd.

and M/s. Bluechip Insurance Broking Pvt.

Ltd. for continuing service as required

under Regulation 40 of the IRDA

(Insurance Brokers) Regulations 2002.

WHEREAS, the Broker vide its letter dated

24.05.2011 & 23.02.2012 surrendered the

original license No.354 along with other

requirements.

NOW THEREFORE, pursuant to the request

made by the Broker for surrender of

Broker License, the Authority hereby

cancels the Direct Broker License No. 354

granted to M/s. Enam Insurance Broking

Pvt. Ltd. with immediate effect.

Sd/-

Sr. Joint Director

(Suresh Mathur)

Issue of R3
Ref: Date: 22.05.2012

M/s Liberty Videocon General Insurance

Company Limited

M/s Liberty Videocon General Insurance

Company Limited, a general insurance

company promoted by Videocon

Industries Limited and Liberty Citystate

Holdings PTE Ltd. has been registered as a

General Insurer under Section 3 of the

Insurance Act, 1938 with the Authority.

The Certificate of Registration (Form -

IRDA/R3) has been issued by the Authority

on 22nd May, 2012. With this registration,

the total number of general insurers

registered with the Authority has gone up

to 27.

Sd/-

Member (F&I)

(R K Nair)

Issue of R3
Ref: Date: 22.05.2012

M/s Magma HDI General Insurance

Company Limited

M/s Magma HDI General Insurance

Company Limited, a general insurance

company promoted by Magma Fincorp

Ltd., Celica Developers Pvt. Ltd., Jaguar

Advisory Services Pvt. Ltd., and HDI Gerling

Industrie Versicherung AG has been

registered as a General Insurer under

Section 3 of the Insurance Act, 1938 with

the Authority. The Certif icate of

Registration (Form - IRDA/R3) has been

issued by the Authority on 22nd May,

2012. With this registration, the total

number of general insurers registered

with the Authority has gone up to 26.

Sd/-

Member (F&I)

(R K Nair)
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To Chairman/CEO’s of Non-life Insurance Companies (PSUs)
Ref: IRDA/F&I/CIR/DATA/119/05/2012 Date: 23.05.2012

Submission of Monthly Business

Statistics by Non-Life Insurance

Companies (PSUs)

This is further to circulars dated 5th May,

2003, 23rd March 2007, 16th April, 2007

and 11th October, 2007 requiring

submission of monthly business statistics

by all non-life insurance companies to the

Authority within a period of 5 days from

the completion of the month.

Based on the representations made by

PSU general insurers the Authority

granted special dispensation to the public

sector general insurance companies vide

letter no. 407/1/F&A/BNOS/236/Mar/06-

07 dated 23rd March, 2007 to submit the

monthly business data (segment-wise)

on or before 21st of the subsequent

month and also allowed the PSU general

insurers to submit flash figures before the

5th of the subsequent month.

In view of the advancement in the IT

systems of the PSU insurers, the special

dispensation and the provision for

furnishing flash figures stands withdrawn

with immediate effect. The Public Sector

General Insurers are advised to furnish the

monthly business statistics as per the

format on or before the 10th of the

subsequent month.

All the Public Sector General Insurers are

advised to adhere to the time limit as

stipulated above.

The above instructions come into effect

from the month of June, 2012 onwards.

Yours faithfully,

Sd/-

Member (F&I)

(R.K.Nair)

Circular
Ref: IRDA/AGTS/CIR/GLD/120/05/2012 Date: 25.05.2012

Guidelines on approval/renewal of

agents training institutes

(underlined)

The Authority has issued standard

instructions and guidelines applicable for

approval/renewal of agents training

institutes vide Ref: IRDA/AGTS/CIR/GLD

/269/12/2011 dated 7th December 2011.

T h e A u t h o r i t y h e r e b y a m e n d s

the Clause 9 of the said

guidelines on approval/ renewal of agents

training institutes. In view of the

amendment, the said clause may be read

as follows:

For the purpose of accreditation of private

Agents Training Institute the proof of

ownership/ tenancy of the premises

in the

1. Clause 9:

(ATI

registered office and branch)

name of Agent Training Institute are

sufficient for accreditation. In case of in-

house Agents Training Institute where the

training center is situated in the branch

approved by IRDA, copy of IRDA approval

of branch is acceptable.

Sd/-

Sr. Joint Director

(Suresh Mathur)

Public Notice
Ref: IRDA/LIFE/PNTC/MISC/118/05/2012 Date: 28.05.2012

M/S Darwin Platform Life Insurance and

Financial Services

Insurance Regulatory and Development

Authority (IRDA) is a regulatory body

established by an act of parliament to

protect the interests of the policyholders,

to regulate, promote and ensure orderly

growth of the insurance industry and for

matters connected therewith or

incidental thereto.

It has come to the notice of IRDA that a

i ------------------------i· 
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Press release
Ref: Date: 29.05.2012

company by name M/s Darwin Platform

Life Insurance and Finance Company Ltd

Financial Services operating from

Mumbai, claiming to be a unit of Darwin

Platform Group, Netherlands is offering

insurance to the public. A public notice in

this regard was issued by IRDA on 23rd

March 2010 cautioning the general public

not to deal with this entity or its

representatives since it was not licensed

or registered by the IRDA under the

provisions of the Insurance Act, 1938 and

IRDA Act, 1999.

It has recently come to the notice of IRDA

that the entity is proclaiming in its website

www.darwinplifefin.com that among

other activities, they also provide

protection and retirement solutions

through life insurance. The website

further states that Mr. Ajay H Singh is

Senior Vice President heading Finance,

Insurance and Equity Markets.

It is also learnt that the above referred

company is claiming to have an office at –

B-201/202, Gokul Monarch Co-Op Housing

Society, Opp. Avenue Hotel, Thakur

Complex, Kandivili (East) Mumbai

The Darwin Platform Group, Netherlands

has also denied any association with this

entity.

We would like to reiterate to the general

public that this company has not been

licensed or registered by the authority to

sell insurance in any manner, i.e. as an

insurer, an intermediary or as Third Party

Administrator (TPA).

It is hereby clarified that carrying on

insurance business without obtaining the

mandatory license or certificate of

registration from IRDA in terms of

provisions of the Insurance Act, 1938 and

the IRDA Act, 1999 amounts to a violation

of the said statutes for which appropriate

action, civil or criminal under the

Insurance Act and IRDA Act may be taken

up by the authority against the such

entity.

In view of the above the general public is

hereby cautioned not to deal with or to

purchase or subscribe to any of the plans

stated to provide life cover/life insurance

benefit of the said company or through

any person claiming to be its Agent/

Advisor/Representative. Any person doing

so would be acting at his/her own risk.

Exposure draft on IRDA (Health

Insurance ) Reg 2012

The Insurance Regulatory & Development

Authority of India hereby issues the Draft

IRDA (Health Insurance) Regulations,

2012 under Section 14 read with Section

24 of the IRDA Act, 1999.

2. These draft Regulations may be

perused at IRDA website which is

www.irda.gov.in and the IRDA invites

comments from the members of the

general public and from all stakeholders

on this Exposure Draft. The comments

m a y b e s e n t b y e m a i l t o

meena@irda.gov.in or by regular mail to

Smt. J Meena Kumari, Joint Director

(Health), The Insurance Regulatory &

Development Authority, 3rd floor,

Parisrama Bhawan, Basheerbagh,

Hyderabad – 500004, Andhra Pradesh,

India. The Authority reserves the right not

to examine any comments received after

30th June 2012.

3. The Draft Regulations seeks to capture

the best practices in the health sector and

thereby strengthen the health insurance

industry in India in the best interests of

policyholders, service providers and the

society in general.
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vantage point

Getting the Priorities Right

‘It would be the tendency of the buyer to get a service at the cheapest price – other things being

equal – and business sense demands that providers cater to this. But in the interest of long-term

sustenance, can we afford prices that are not really commensurate with the risk at disposal?’

questions U. Jawaharlal.

A
s in any product, pricing occupies a

very important place for the

success of an insurance company.

But taking into account the fact that the

chief component of total cost viz. the cost

of claims incurred by the player gets

known only at a future date, the process of

pricing the product assumes a great deal

of complexity. As a result, insurers take

into consideration several other aspects of

business that form the crux of competitive

pricing. Besides, depending on the

demands of a situation, further discounts

and rebates are provided which in

hindsight make a mockery of the

standardized or tabular premiums.

The other challenging factor is the

element of cross-subsidization which

played a very major role especially during

the period that tariffs were in progress. In

order to grab business, insurers are

believed to have offered the few non-tariff

classes at absolute rock bottom prices in

order to augment their top-lines. As the

incidence was common to all the players

at that point of time, it did not seem to be

a great differentiating factor. However, as

the policyholders have got used to such

low rates that are unsustainable in the

detariffed regime, it has given rise to a

situation where convincing the customers

gets to be very complicated.

Considering all these factors, it is advisable

that insurers are not carried away by the

lure of immediate business opportunities

at the cost of sacrificing quality. The recent

trends in Health insurance business which

indicate an improvement (however

slight) in the claims ratios is a positive

development and it is expected that we

will get to see more of such consolidation

in the months to come. It is also important

that all the other stakeholders that are in

the loop also appreciate the importance

of steady performance instead of

tweaking the situation to their advantage.

It has to be appreciated that whatever the

immediate benefit, it would eventually

affect the prices in the long run.

The adverse claims ratios in the Health

insurance segment have been attributed

to the high incidence of frequent claims in

group policies – and it needs no great

acumen to understand the reasons for

such an aberration. Proper pricing of such

group policies based on past experience

should be the consideration for insurers

rather than other extraneous factors.

Further, underwriters should put their

best skills to use in thwarting any high

incidence of adverse selection so that a

proper rationalization of prices is

achieved.

‘Pricing in Insurance’ will be the focus of the

next issue of the I have no doubt

that there will be several arguments put

forth by practitioners and other

stakeholdersonthis challengingtopic.

Journal.

'Pricing in Insurance'
in the next issue...

- Insurance Pricing

i -irm 

■ 



ir
d

a
jo

u
rn

a
l J

u
n

e
2

0
1

2

14

issue focus

Pricing Non-Life Insurance Products

Bhargav Dasgupta emphasizes that irrespective of the effect on topline growth; insurers should

consider all the factors of underwriting while pricing a product in order that premium rates are

realistic.

- The Indian Experience

Given the

macroeconomic trends

reducing capital flows

worldwide, this has

led most companies to

focus on profitability

and ROE. The industry

has to rapidly manage

transition towards

scientific pricing of

risks underwritten and

their management.

T
he strong economic growth

reinforced by positively skewed

demographics has led to rapid

accumulation of income and assets.

Increasing ownership of assets like

automobiles and higher disposable

incomes has driven higher penetration of

non-life insurance products like Auto

insurance and Health insurance. The non

life insurance industry has been growing

in excess of 20% over the last two years.

Yet, the potential for growth is immense,

with penetration as low as 0.7% of the

GDP (2011).

The non-life insurance industry has

transitioned from a tariffed to a de-

tariffed regime with complete flexibility to

price risks. As happens all over the world,

de-tariffing has been followed by steep

drop in prices and a prolonged soft

market, with an increase in loss ratios for

the de-tariffed lines. Additionally the

losses in the India Motor Third Party

Insurance Pool have significantly affected

the profitability of all non-life insurance

companies in the market. Given the

macroeconomic trends reducing capital

flows worldwide, this has led most

companies to focus on profitability and

ROE. The industry has to rapidly manage

transition towards scientific pricing of

risks underwrittenandtheir management.

The liberalization in the tariff regime

began with the Malhotra committee

report in 1994, which advocated delinking

the Tarriff Advisory Committee (TAC) from

the General Insurance Company (GIC). TAC

The detariffing journey

freed up Marine Cargo, Personal Accident

and Aviation insurance in 1994. Ten years

later, in 2005, the Marine Hull segment

was detariffed. In December 2006, TAC

removed tariffs from the remaining lines

of business - Fire, Engineering, Motor and

Workmen’s Compensation; and there

onwards, the Insurance Regulatory and

Development Authority (IRDA) regulates

rates, and terms & conditions applicable

to these classes of business. Insurance

companies are permitted to offer any rate

in the market so long as they are filed with

and approved by the regulator. Only for

Motor Third party product, pricing is fixed

by IRDA.

The removal of tariffs was the next logical

step in the liberalization of the industry

which started with the IRDA Act of 1999,

allowing private companies to start

operations. Free pricing was expected to

unleash positive competitive forces in the

industry, spurring the insurance

companies to adopt scientific pricing

practices in relation to the risk

underwritten. At a granular level, it was

also designed to end the cross-

subsidization of various product lines, so

Impact of detarriffing
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Adequate pricing

precedes the setting

up of adequate

reserving, since

inadequate pricing

should call for higher

provisioning as well

as setting up premium

deficiency reserves.

that each business line could be viable in

itself. However, the industry’s rush to

capture market share inevitably resulted

in a discounting war. Additionally, new

insurance supply was entering the market

with newer entities getting licenses at

regular intervals. Premiums in the

industrial segment plummeted as much

as 50 to 90% across business lines, and by

30-40% in the motor segment. In spite of

robust volume growth, the sector grew by

only 14% in 2007-08 and 11% the

subsequent year, due to pricing pressure.

Subsequently, there was a degree of

pricing stabilization with the industry

growing by 22% and 23% in 2010-11 and

2011-12, respectively.

The Indian industry faces the twin

challenges of expanding its footprint and

being profitable at the same time. In the

absence of proper underwriting and risk

management practices, the companies

risk falling into a vicious cycle of

underwriting losses, resulting in lack of

investment in service architecture leading

to poor servicing and low penetration due

to poor growth. Therefore, proper pricing

of insurance products is the key element

in ensuring sustainable growth of the

industry.

Individual companies, the industry as a

whole and the regulator need to take a

few significant steps to ensure profitable

growth-

Individual companies need to strengthen

their Actuarial departments and staff

them with trained personnel. In the era of

tariffs there was no incentive for anyone

to qualify as non-life insurance actuary.

Hence there is a significant dearth of

actuaries experienced in the non-life area.

The road ahead

1. Development of actuarial talent:

It is therefore inevitable that companies

look outside of India to other markets like

Europe and US to obtain this experience.

Efforts must also be taken by Institute of

Actuaries of India to create awareness of

the opportunities in the non-life industry

and to increase the number of people

appearing for and clearing the non-life

insurance specialization subjects.

The

Appointed Actuary must play a more

proactive role in balancing growth and

development of companies. Adequate

pricing precedes the setting up of

adequate reserving, since inadequate

pricing should call for higher provisioning

as well as setting up premium deficiency

reserves. The Appointed Actuary must

function closely with the Underwriting

and Risk functions and keep the MD/CEO

and the board appropriately briefed about

the adequacy of reserving and pricing as

well as the financial strength of the

company.

Product lines

should be segregated into low frequency-

2. Role of the Appointed Actuary:

3. Data driven pricing:

high severity and high frequency-low

severity, and separate pricing approach

should be established. As an example, in

the Motor Own Damage where claims

frequencies tend to be high and severities

low, significant data has accumulated

with companies over the past years.

However only vehicle related attributes

are captured (as a legacy of attributes in

the tariff) and no driver related attributes

are available. Internationally, attributes of

the driver (like age, gender, driving history,

etc.) are significant determinants of claim

frequency. While steps have been taken by

a few players in the market to capture

this information by offering pricing

inducement, systematic effort needs to be

undertaken to deepen data capture and

overcome customer resistance.

For the high severity low frequency lines

while availability of attributes to segment

risk is important, appropriate statistical

models need to be developed for

exposure based rating. The insurance

underwriters must recognize that claims

free years do not warrant additional

discounts as large claims manifest on

these exposures once in many years.

Hence it is important to factor in large

claims and catastrophic claim costs in

pricing property policies. A simplistic

approach could be to recover the cost of

Cat and Risk XOL through appropriate

allocation mechanism from policies

issued across all the covered lines of

business. A more robust method would

call for pricing models to be developed for

these lines and XOL costs determined from

the models themselves.

The

industry and the regulator should work

together on industry wide data sharing to

ensure availability of greater volumes of

4. Development of statistical models:

5. Industry wide data repository:
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data and experience to all the players in

the industry, so that they can take a

principled view of risk irrespective of their

scale. IRDA has set up the India Insurance

Information Bureau with this objective

and access has been provided to

individual companies. Once the data

quality issues are eliminated, it will lead to

more active usage of this information.

Under the aegis of IRDA or the General

Insurance Council, insurance companies

should take the initiative of standardizing

data formats and issue quality guidelines

with penalties for non-compliance. This

will ensure that over time, data of

consistent quality will become available to

insurance company actuaries to arrive at a

fair price for risk underwritten.

It is also

essential that companies tie-up their

pricing with their shareholder return

expectation. RoE is an important measure

of sustainability of business as capital is

scarce and other alternatives are always

available to investors. Low frequency, high

severity lines would require higher capital

provisioning as compared to the high

frequency, low severity lines. Hence the

pricing of large commercial property lines

should also reflect the additional capital

strain they would entail. Such an

approach would also lead to a more

measured approach to underwriting large

risks where typically the Indian retentions

are low and much of the risk is ceded to

overseas reinsurance companies.

The regulator can

also facilitate the movement to risk based

pricing. While the regulator has initiated

work on Economic Capital reporting and

Financial Condition Assessment Report,

awareness would need to be created on

the roadmap to risk based capital or

Solvency II so that the industry takes

6. Pricing with an ROE focus:

7. Risk based pricing:

appropriate steps to ready itself for the

transition.

The regulator should penalize high risk

behavior of companies manifested in the

form of high combined ratio through a

higher solvency margin. This could be a

two step process wherein initially

companies with high combined ratio are

required to hold more capital through

higher solvency margin reflecting their

greater chance of insolvency. If the

combined ratio is not reduced within

certain period of time then the company

should be barred from writing specific

lines which contribute to the high loss

ratios. It should be recognized that large

players running high combined ratio

books of business tend to distort the

market and reduce profitability for all the

players, hence correcting their behavior is

a prerequisite to correcting the market

behavior.

It should be

recognized that large

players running high

combined ratio books

of business tend to

distort the market and

reduce profitability for

all the players, hence

correcting their

behavior is a

prerequisite to

correcting the market

behavior.

8. Incentive model:

In Conclusion

Alignment of

incentives for staff in order to drive

healthy underwriting practices is a key

imperative as today the tendency is to

chase market share and topline.

Shareholders - both government and

private - should demand better returns

and hence act as catalysts for this change.

Public listing of companies in stock market

and the corresponding analyst scrutiny

would provide the desired momentum.

The industry should not fear a backlash if

premiums have to rise in the context of

risk-based pricing. Indeed premiums

have been rising across certain lines as a

reflection of realization of pricing

inadequacies. However in order to realize

profitability in the long run, certain

structural reforms need to be undertaken

like building a pool of actuaries and an

industry wide sharing of data.

Penetration of non-life insurance in India

can improve only through customer

focused product development, risk

segmentation and pricing. We need to

provide customized insurance solutions

at different price points for different sets of

our population. It is therefore imperative

that the Indian general insurance industry

migrate each and every product to risk-

based premium pricing and learn how to

manage these risks better on its own

balance sheet.

The author is Managing Director & CEO,

ICICI Lombard General Insurance

Company Limited.
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Inaccuracy in

predicting (say) claims

cost or worse still, not

knowing how to price

insurance products

would only lead to

disastrous

consequences for the

insurer in question

and eventually the

market.

Undoing Uncertainty

Bharat Govinda insists that whatever pricing model an insurer might deploy, it is essential that the

various attributes of risk are taken into consideration in order that the premium charged is

scientifically based.

- Pricing Insurance Products

Background

Importance of Pricing in General

Insurance and the Indian context:

T
his article touches mainly upon

pricing of general insurance

products, with more emphasis on

pricing retail lines of business such as

Motor insurance. While an attempt is

made to outline the manner in which

pricing is done (technical), this article also

touches upon the importance of proper

pricing and the effect of inadequate price

on both company as well as market

performance.

The process of setting appropriate

premium rates is key to the operation of a

successful insurance company, and is a

major area of actuarial involvement. I

would like to start with an analogy.

Imagine a soap manufacturing company

that needs to price…well, a new soap that

is being launched. The price broadly

would be arrived at by taking into account

all costs involved in making the soap such

as material , labour, distribution,

marketing expenses, etc. and adding a

profit margin on top of it. Insurance is by

far the only industry where COGS or Cost of

Goods Sold, comes post facto – meaning,

one doesn't know the major cost (i.e.

claims cost) until after the 'product' is

priced and even sold! It is therefore

important to accurately predict such a

product's price and the science that goes

into determining such a future price can

be called as the actuarial technique of

pricing. There also is an element of art

involved in determination of such a future

price, and this is where experienced

product managers or underwriters come

into the picture to base off the experience

they have gained when offering insurance

products in the marketplace before.

As the above analogy shows, if one of the

major cost components (such as labour or

SGA expenses) is not accounted for in the

soap's price, wouldn't you expect the

company to be loss-making from the time

the first soap is sold? Similarly, inaccuracy

in predicting (say) claims cost or worse

still, not knowing how to price insurance

products would only lead to disastrous

consequences for the insurer in question

and eventually the market. The insurer

would lose out by losing market share if

priced higher or incur losses if priced

lower, and the market would likely behave

in a completely price elastic manner

wherein customers once used to low
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The Indian insurance

industry has seen its

ups and downs when

it comes to insurance

pricing. Pricing was

tariffed (regulated)

and based upon pre-

set criteria, which was

determined by the

erstwhile Tariff

Advisory Committee

(or TAC).

prices will choose companies offering

such low prices and stress excessively on

price over quality. It can hence be safely

deduced that an insurer (or reinsurer)

should price a risk such that the premium

charged covers all cash outgoes

(including claims, expenses, reinsurance

premiums, commissions and so on), net of

all inflows (including reinsurance

recoveries, subrogation and third party

recover ie s , p ro f i t commiss ions ,

investment income and so on), and

produce an eventual surplus that meets

the profit targets.

The Indian insurance industry has seen its

ups and downs when it comes to

insurance pricing. Pricing was tariffed

(regulated) and based upon pre-set

criteria, which was determined by the

erstwhile Tariff Advisory Committee (or

TAC). Distribution channels and market

intermediaries such as agents and brokers

used tariff cards to refer to such pre-

determined prices to sell insurance

policies. While such a mechanism worked

well when the industry was nascent and

had fewer insurers, with growing

consumer awareness and number of

companies offering such insurance, price

differentiation on the basis of company-

speci f ic service (such as better

underwriting or claims) became an

urgent need. Price de-tariffication

heralded in the 2007-08 years has made

this possible. One effect seen with

regulated prices is the over reliance of

insurers on expanding distribution or

footprint as a means of growth rather

than differentiation, since presumably

there was no incentive in consumers

switching insurance companies when it

came to price. India still continues to be

distribution-centric market when it comes

to insurance, as compared to say an

American insurance market where

growth is largely driven by sophistication

in pricing apart from ease-of-use

parameters (such as policy servicing and

claims).

Pricing is based broadly on high-levelled

statistic and stochastic actuarial

knowledge, used in all types of general

insurance, but differently with regard to

various product lines. Every line of

business within general insurance is

How is Pricing done?

pr iced on the bas is of cer ta in

characteristics that define that particular

product line.

Motor insurance is priced by predicting

a certain number and amount of

claims in the future based on

exhaustive analysis of prior year

trends. In addition to such predictive

modelling, Motor insurance pricing can

be made better with demand or

policyholder behaviour modelling.

Pricing in Accident and Health accounts

for costs involved in medical care,

income protection and workers

compensation.

Fire insurance pricing takes into

account losses to cover property and

business interruption; and is largely

based on attritional and large loss

models.

Aviation being a closed finite market

drives pricing through special models

that are based on total market data.

Marine pricing takes into account

special clauses as it plays out in the

world-wide market.

Financial insurance pricing has a high

correlation with asset risk across

underwriting years and depends on

economic scenarios.

Engineering pricing takes into account

multi-year exposures and such

exposure rating is expert driven.

Pricing for General liability is based

generally on occurrence basis whereas

subclasses like professional or product

�
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liability are often on claims made basis.

It is important to have knowledge of

the market, inflation and legal

environment when pricing for this line.

For all other lines of business or for lines

with limited loss history, pricing is mostly

exposure driven. For example, coverage

for travel versus legal expense drives

claims behaviour and the exposure period

which in turns defines the pricing. Finally,

for large industrial risks or for risks where

pricing expertise is unavailable, the risk is

often ceded to reinsurers who in turn are

experts in pricing due to writing such lines

of business on an aggregated basis.

Throughout all areas of general insurance

work, be it reserving, pricing or capital

modeling; actuaries begin with the

frequency and severity distributions of

claims. In particular, the estimation of

claim distributions allows a pricing

actuary to calculate the pure “risk

premium”, i.e. the amount of premium

that is required to exactly cover the

expected cost of claims alone.

Premium rating can involve techniques

such as:

1. Burning cost approach

2. Frequency severity approach

3. M o d e l l i n g a g g r e g a t e c l a i m s

distributions

4. Identifying appropriate rating factors

e.g. using Generalized Linear Model

(GLMs) and other multivariate analyses

5. Original loss curves - often used to price

reinsurance contracts where past data

is too sparse to be credible.

A “burning cost” approach is a simple

method often used as a starting point to

price certain types of insurance and

reinsurance. It calculates the risk premium

as actual cost of claims during a past time

period, expressed as an annual rate, per

unit of exposure. You might therefore like

to think of it as just an average claim cost

per year, per unit of exposure. The

“frequency-severity” approach to pricing

calculates the risk premium as the

expected average claim cost multiplied by

the expected average number of claims in

the period.

To understand how insurance products

are priced, it is necessary first to identify

the elements that go into the making of

the price. These elements are:

1. Claims cost – this includes claims paid

Pricing Components:

The fr equency-

severity appr oach to

pricing calculates the

risk premium as the

expected average

claim cost multiplied

by the expected

average number of

claims in the period.

along with settlement expense,

estimate for outstanding claim, and

provision for reserves for IBNR and

IBNER.

2. Business acquisition cost – this includes

commission, brokerage and business

development cost, etc.

3. Management expenses – this includes

salaries, rent and such other expenses

essential for running an organization.

4. Profit – return on the cost of capital.

The premium part that takes care of only

claims cost is called pure / risk premium.

This part is then sufficiently loaded to take

care of other elements to arrive at the final

premium. Apart from this contingencies

like risk of catastrophe / conflagration

should also be kept in mind along with

reinsurance support and cost there of.

While pricing, the following commercial

aspect can not be ignored:

1. Inflation - claim cost may rise due to fall

in the value of money

2. Interest rate - change in interest rate

will directly affect investment income

3. Exchange rate - in present day

globalised set-up, exchange rate will

have obvious bearing on insurance

transactions

4. Price competition from other players -

insurance companies have to do the

balancing act between offering

competitive price and its adequacy

Therefore, full Premium that should be

charged =

■ 
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issue focus

Risk Premium (inclusive of margins for

large loss)

+ Management Expenses

+ Commissions

+ Profit margin

+ Cost of regulatory capital

+ Cost of conducting Social Business

+ Cost of Commercial Motor TP Pool

- Credit for investment income

+ Margin for adverse deviation

In order to arrive at claims cost, insurance

companies depend upon the statistical

principle of what is called law of large

numbers. As per this principle the

accuracy of projection of future losses will

increase, if the number of exposure units

increase. However, the exposure unit must

be similar and independent of each other.

In other words, the uncertainty associated

with an insurance pool can be minimized

if the number of observations is increased.

This calls for proper classification of risks

and collection of data for each risk.

Obviously, this will vary geographically

from one place to another as also from

one class to the other; and even from one

segment to the other within the same

class. Therefore, there is no need to have

strictly uniform all India rate structure. If

the risks brought are of new types for

which no past experience is available or

for which data base is inadequate, then

insurance companies individually

evaluate the risks and risk-perception

based rate is quoted which is judgmental

in nature rather than being based on

sound actuarial footing. However, a

system should always be in place to build

the data-base for risks of all kinds and

magnitude.

Introduced by British actuaries GLM has

become today the standard approach for

pricing, especially in developed insurance

markets of the West. A generalised linear

model can be used to model the

behaviour of a random variable that is

believed to depend on the values of

several other characteristics, eg. age, sex,

vehicle group. GLM can be defined as

follows: In statistics, the generalised linear

model is a flexible generalisation of

ordinary least squares regression. The

GLM generalises linear regression by

allowing the linear model to be related to

the response variable via a link function

and by allowing the magnitude of the

Pricing Calculation:

variance of each measurement to be a

function of its predicted value.

Non-Life pricing is based on the

application of GLM models estimated

numerically. Actuarial tariff based on GLM

is suitably adjusted to commercial tariff.

ACQ A c q u i s i t i o n c o s t s a s a

percentage of gross premium written

fREEQ Claim frequency (number of claims

per policy) derived based on

statistical methods

SEV Claim severity (average claim

amount per claim) derived based

on statistical methods

RES Claim reserve loading calculated as

(CASE + IBNR) / PAID TO DATE,

ideally based on claim triangles

CHE Claim handling expenses as

percentage of claims paid

SAF Safety loading as percentage of

claims paid

ADM Administration coast per policy

PROF Profit per policy

Premium tariff is usually a set of

multiplicative parameters that are applied

to an intercept in order to calculate

premium for a particular policyholder. A

multiplicative rating structure for each risk

typically consists of the following:

1. Base premium

2. Set of rating factors and corresponding

relativities for each level of factor e.g.

The uncertainty

associated with an

insurance pool can be

minimized if the

number of

observations is

increased. This calls

for proper

classification of risks

and collection of data

for each risk.

P = FREQ* SEV* (1+RES+CHE+SAF)+ADM+PROF),
1

1-ACQ
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While pricing as a

whole continues to

evolve in India, a few

companies are using

GLM to price certain

product lines (such as

Motor). Pricing using

GLM gives a good

estimate of risk costs

(risk premium) and

can also be used to

estimate demand.

The author is Vice-President, Strategic

Planning, Tata-AIG General Insurance

Co. Ltd.

driver’s age, deductible, fuel type, etc.

3. Discounts

Usually the multiplicative models are

fitted as follows:

where:

f is a risk premium usually a product of

claim frequency and severity

base level is an intercept of the model

a, b, c, … are risk factors

i, j, k, … are levels of risk factors

In India, insurance for motor vehicles goes

with the vehicle as compared to the US

where insurance goes with the driver

(named owner policy). As such, Motor

insurance is priced differently here when

compared to the US. Typical parameters

that are used for pricing Motor risk in India

include make / model of the vehicle,

location, vehicle age and fuel type.

Insurers are experimenting with more

parameters such as deductibles,

association discounts, distance travelled,

etc. but these are not completely the norm

as yet in the market. Motor pricing in the

tariffed era primarily looked at location

(zones), vehicle age and cubic capacity to

arrive at pre-determined percentage of

vehicle value (or IDV) as the price. In the

US, many consumer parameters are used

when arriving at the final insurance price

such as gender, age, marital status,

f = basie level x a x b x c x d x e x...,i,j,k,l,m,.... j j k l m

Illustrative Motor Pricing:

profession, household type, credit profile,

driving history, claims history, number of

accidents in a year, etc. It can be fairly

assumed that for every one variable used

for Motor insurance pricing in India, there

are at least 5 - 8 used in the most

segmented pricing model in the United

States.

Regardless of the number of pricing

attributes used, an important objective for

pricing remains and that is to ensure that

different types of policyholders are

charged the most appropriate premium

given their own risk characteristics. For

example, in the West, female drivers are

considered on average to be lower risk

and therefore can expect to be charged a

lower Motor insurance premium than

male drivers. The pricing actuary

therefore identifies such characteristics of

a policyholder that have the greatest

impact on the amount of risk taken on.

Generalised Linear Models (GLMs) and

multivariate analyses have evolved as key

tools in the identification of these risk

factors.

While pricing as a whole continues to

evolve in India, a few companies are using

GLM to price certain product lines (such as

Motor). Pricing using GLM gives a good

estimate of risk costs (risk premium) and

can also be used to estimate demand

(probability of purchase). While statistical

packages such as SAS have been used to

price insurance risks, the best tools for the

task are dedicated actuarial pricing

software such as Pretium, Emblem and

Earnix Optimizer.

Pricing Tools

i -
------------------------ irm 
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Underwriting and Rate-making

G V Rao argues that all the risk factors which would eventually impact the profitability of the

insurers should be taken into reckoning while pricing a product.

- Vital Ingredients of Success

Unlike most non-

insurance products,

the costs associated

with an insurance

product are not

known at the point of

sale. And as a result

these costs need to be

estimated.
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issue focus

Challenges to rate-making in Non-Life

insurance:

I
n a free market economy, an entity

offering a tangible product for sale

would try to set a price at which it is

willing to sell the product and the

consumer is willing to purchase it.

Determining the supplier-side price to

charge for any given (tangible) product is

conceptually straight forward.

The simplest model focuses on the idea

that the price should reflect the costs

associated with the product as well as

incorporate an acceptable margin for

profit. For many non-insurance goods and

services, the production cost is known

before the product is sold. The initial price,

therefore, can be set so that the desired

profit per unit of product will be achieved.

Insurance (an intangible product) is

different from most products, as it is a

promise to do something in future, if

certain events take place, during a

specified time period. Therefore, unlike

most non-insurance products, the costs

associated with an insurance product are

not known at the point of sale. And as a

result these costs need to be estimated.

The rate-making process involves

estimating the various cost components

of the fundamental insurance equation, of

cost plus profit, to determine whether or

not the estimated premium is likely to

achieve the target profit during the

period. A rate should be based on target

profit expectations. The total costs at point

of sale in insurance are always unknown

and are imprecise, and hence they need to

be estimated. Substantial cost generation

by way of unpredicted claims reporting

occurs after the product is sold.

Past experience, a future guide?

It is common, in a rate-making process, to

use relevant historical experience to

estimate the future expected costs. “A rate

is an estimate of the expected value of

future costs”. Historic costs are used only

to the extent that they provide valuable

information for estimating future

expected costs. Inflationary pressures are

just one example how future costs could

be different.

Historical experience, however, needs to

be looked at from the other cost items

likely to be incurred in the future. These

could have an impact on current rating

mechanism, such as required basic rate

changes, operational changes, inflation,

interest rates, changes in business mix,

cost of reinsurance and any regulatory

and law changes. Current rating

schedules, therefore, need to be subjected

to regular analysis, based on the above

cost inputs and any other impacting

factors of the future.

Prior to a sale, fixed type of costs are

incurred by an insurer in every product

sold: his commission costs (variable in

amount but fixed in percentage of

premium), fixed costs for acquisition and

for i s su ing the po l i cy and for
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As was argued earlier,

the variation in claims

cost, and predicting a

basis for it, depends

on the cultural

attitudes, mindset of

those who participate

in the insurance

system.

administering it, irrespective of the

premium amount collected. These costs

could be computed as a part of definite

fixed costs. Hence each product has a

defined cost, prior to sale that is amenable

to computation.

Post-sale, the probable claim costs are the

ones that are likely to be incurred, and

these are entirely unpredictable in

occurrence and are also difficult to

estimate. The element of moral hazard,

the risk management and other

protection measures and practices of the

individual insured etc. are factors that

could impact on ultimate claim costs.

Computing the claim cost for the risk

category, and for the entire portfolio,

therefore, is a big challenge to an

Underwriter.

An insurer will have to admit that while

scientific calculations, actuarial principles

and models are employed to assess how

the rating mechanism has to be

determined, it is the gut instinct of the

particular underwriter or his sixth sense

that guides him. Mathematical analysis is

right up to a point; but the moral hazard

factors of the insured and that of the

infrastructure system that is prevalent in

determining claim costs varies from

country to country. As was argued earlier,

the variation in claims cost, and predicting

a basis for it, depends on the cultural

attitudes, mindset of those who

participate in the insurance system.

Whether these factors must be factored in,

and by what margins in the rating will

always remain a challenge.

Insurers usually tend to believe that the

only equitable method available for third

party 'risk exposure acceptance' is to

suitably price the risk initially. But to stay in

Underwriting: art and science?

KYC - as important as pricing?

the market one has to be competitive.

Such a singular attitude, however, shuts

them off from considering many other

ways of perceiving, understanding and

managing the risk exposures.

Insurers should understand that the

accepted risk exposure is really and is

always owned and controlled by the

insured throughout the term of the policy.

Risk exposures are contractually

transferred; but their ownership, control

and management remain entirely with

the insured. The insurer is thus at a serious

disadvantage in the levels of controlling

RM of an insured, and on the moral hazard

issue.

The two contracting parties have also

different performance objectives. Hence,

defining 'risk' in terms of performance

'uncertainty', from only the insurers' angle

is rather difficult. Getting aware about all

material aspects of the risk exposures of

the insured and how it is handled by him

is a must. But what risk mechanisms are

currently used to know their customers'

risk behavior better is an aspect of RM,

which is now not in full gear? The 'risk

behavior' of the insured and its

management team must be elicited

through detailed information in the

proposal form, by inspections and market

intelligence. Who really is a customer in a

NL insurance contract – the risk per se

and/or the insured?

Agreed risk management covenants

should be specified in the cover and these

must be seen as enforceable during the

policy period. Price becomes irrelevant, if a

claim were to occur. How the insured is

managing his accident prevention

systems and the measures he intends

taking to mitigate its loss potential must

be ascertained in advance to price the risk

and to control the risk behavior of the

insured and its employees. What about

ERM that details internal RM objectives

and processes of an insurer?

Internally, for managing their business,

insurers are exposed to enterprise risks

such as: (1) Market Risk (2) Operational risk

(3) Liquidity risk (4) ALM risks (4) Credit risk

(5) Insurance risk (6) Investment risk (7)

Accounting Standard risks and (8)

outsourcing risk among others. Insurers

need to constantly examine their control

systems and how these risks impact on

the financial performance of the

enterprise, by prudential monitoring; but

these risks, managed with prudence,

business shrewdness and proper controls

could be real sources of growth and profit.

The underwriter needs to be conscious of

the above risk exposures to which the

Range of enterprise risk exposures:

i ------------------------i· 
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issue focus

If the underwriter fails

to charge an

individual risk the rate

that is considered

reasonable, it

amounts to adverse

selection.

insurer is exposed to and must factor

them into his rating mechanisms to the

extent possible to avoid working as a silo.

Writing an overall book of profitable

business portfolio is his priority.

How then should insurers go about their

rate-making formulations? Underwriting

guidelines are a set of company-specific

criteria that can affect decisions made

prior to calculating a rate: whether or not

to accept a risk. In particular, the

guidelines may be used to specify,

decisions to accept, decline or refer risks

and whether to write based on a larger

participation of reinsurance or impose

restrictive conditions and on coverage etc.

These are subjective decisions to be made

by the insurer, whereas rating is done on

an objective basis; but the final decision is

made by the particular underwriter on a

subjective basis.

Each category of risk should have a base

rate, based on claim frequency and

average severity. The rate would include

in addition to burning cost, the pre-sale

costs and margin of profit. Once the base

rate is determined, it would be subjected

to credits and debits, depending on the

individual offering of the risk based on

identified risk factors to homogenize the

risk pool. A few of these variable risk

characteristics are insured-specific and

hence the base rate needs to be

readjusted. A few of these variable risk

characteristics are mentioned below.

1. Analysis of 5 year past claims

experience and actions taken by

insured.

2. Risk location and fire-fighting

capability, equipment and HR-wise,

and plant lay out.

Underwriting Guidelines:

Rating Manuals:

3. Insured's own RM practices and

quality of its implementation.

4. Protections installed and lay-out type;

and functional at all times.

5. MPL estimates.

6. Deductible insured is willing to accept.

7. Age of the property and claim-free

discount.

8. Penalties imposed by state entities.

9. Quality of trade union relations.

10. Whether there is a business continuity

plan adopted by insured.

11. Analysis of financials, and if profit-

making.

12. Amount of insurance chosen—which

might reduce initial cost on pre-sale.

13. Multi-policy discount, if the insured

has other profitable insurances.

Answers to a few of these questions can

be built into the proposal form by framing

suitable questions. Credit and debit

discounts and loadings can then be used

and applied on the base rate. While

individual rate equity cannot always be

pursued as a basic objective, the rating

schedules overall should produce in

aggregate the desired target profit for the

portfolio. If the underwriter fails to charge

an individual risk the rate that is

considered reasonable, it amounts to

adverse selection. If this is consistently

followed, it would produce unfavorable

underwriting results.

Reinsurers that write the RI 'treaties' of an

insurer are keen to know, how the risks are

rated in various portfolios of their interest,

by insurers. By controlling the policy

coverage, and by putting restrictions on

claim indemnity conditions, standard

base rates can be dramatically modified.

Insurers are given general freedom, under

the treaties, to quote rates either on

Maximum Probable Loss, or on full sum

insured basis or an 'excess of loss' basis.

The underwriter would then have to use

his professional expertise to moderate the

base premium rates in each given

situation. An underwriter can also

negotiate to have claim sub-limits in each

section of coverage, to limit his loss

quotient. 'First loss' insurances and

deductible-adjusted coverage are also

getting popular. The mature judgment of

the underwriter is put to challenge in each

one of these cases.

The underwriter is usually provided with

historical experience of claims data, by the

Actuary, who helps him in building

internal tariffs, more relevant to the past

situation than to the future. As inflation

keeps rising, and more and more vehicles

are put on road annually, the frequency of

accident occurrences rise, while the

number of repair-making facilities and

the costs of spare parts do not keep pace

with this growth. Hence, in addition to

Rating spectrum & dilemmas:

Dynamic financial analysis:
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The dilemma before

the underwriter is:

should he factor in all

these imponderables

of inflation and

interest rates, in

addition to probable

under-estimated

liabilities in his rating

formats ahead of their

real happening?

issue focus

rising frequency of claims, the cost of

repairs and replacements also will rise

faster than the premium growth for the

industry and make the historical rate

seem out of alignment with modern

developments. The claims ratios on

earned premiums rise.

In non-life insurance the chain of

marketing and claim servicing is too long,

with too many independent stakeholders

to rely upon: agents, brokers, dealers who

sell products, surveyors, investigators,

police, repairers and suppliers of parts,

hospitals, TPAs and so on. Each one of the

parties brings in moral hazard element of

their own, which insurers are unable to

ident i fy and monitor. A l l these

stakeholders are unique to this industry

and they tend to add to the claims costs.

How can the underwriter factor in these

aberrations in his rating mechanism?

Rates can be reduced, if the insurer has a

different strategy to deal with claim-

service delivery. Direct negotiation and

cash settlement have been tried.

Hospitals, located inside the cities and

major towns cannot expand and grow

their bed-offerings due to municipal

restrictions. New hospitals are slow in

coming up in tune with the growth of

Health insurance premium. Commercial

interests dictate to the current and new

hospitals that their medical costs have to

be raised to produce adequate return on

capital employed. Rising interest rates

also make loan borrowing costly, again

making claims reimbursement costs to

keep rising, under indemnity principle.

The dilemma before the underwriter is:

s h o u l d h e fa c t o r i n a l l t h e s e

imponderables of inflation and interest

rates, in addition to probable under-

estimated liabilities in his rating formats

ahead of their real happening? Or should

he keep on with the historical data made

available to him? Should he be ahead of

the curve of growing frequency of claims

and average cost of the claim or should he

be behind it by a year or two, assuming

that historical data is continually

produced for his use? This is an issue for

the Board to decide in keeping with its risk

appetite and market competition. Such

stress tests on rating are getting to

become more and more common.

Rating formats can be modified by other

means as well, such as putting warranties,

incorporating conditions during the policy

period, sharing of losses, offering other

incentives in initial monetary terms to an

insured, as a marketing tool. An assured

and defined claims service-delivery is also

used as a marketing tool to sell a higher

rate than what is on offer by competition.

S ince customers dif fer on their

preferences, an underwriter should not

automatically conclude that a customer is

interested only in a competitive rate, and

in nothing else, when no new service

offerings are made. It is for the marketing

and underwriting team to sell what other

attractive and alternate offerings can be

provided in return for a higher rate. But

the opportunity for such innovations to be

made is available in plenty to the insurer.

What do they tell a prudent underwriter?

That terrorist acts hitting the insured WTC

in 2001 were poorly underwritten by

insurers, who based their MPL estimates

of WTC claims on the operation of fire

peril, but not on the possibility that a

terrorist act could cause a total loss. Again,

the policy contract was poorly drafted by

world renowned brokers, leading to

eventual l i t igat ion , about what

constituted 'an insured event' loss.

Accidents that caused losses could be due

to any external factor, unrelated either to

the subject matter insured or to the

insured himself. The terrorist acts of 2001

caused claims indirectly to those persons

and businesses, who were not directly

affected by the terrorist acts, but who yet

suffered losses, for LOP, for denial of access

to their business, as these businesses

were located in its neighborhood.

The riots in London, surprisingly, showed

that even normally law-abiding British

Citizens were involved in looting

electronic items in abandoned stores, just

because it was believed it was an

opportunity to acquire property without

costs, demonstrating the lowering ethical

values in our society. The London riots also

showed that face book and twitter

applications were used by well-to-do

people to resort to rioting out of fun and

Katrina, 9/11 & London Riots examples:

Judgment of underwriter, crucial:
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issue focus

Insurance covers, such

as riots and strikes

and floods etc. should

be written, as

additional perils to be

covered as riders,

which allow an

insurer to define and

price these riders

more precisely.

human avarice. In a human crisis, it is

possible for the others to take advantage

to get freebies by challenging authority.

Damages caused by wind and/or flood, as

in the case of 'Katrina' storm in 2005 were

heavily disputed. Were the losses caused

by wind or were the losses due to flood?

The two perils were separately insured,

one by the corporate Insurers and the

other by the Govt. Proving the specific

proximate cause for the damage became

an issue of a big legal dispute. Could the

underwriters have done a better job of risk

assessment, with all tools of risk

assessment and drafting wording

available to them? Underwriting

judgment is a significant factor in the

rating process, of how unrelated events

could impinge on the policy liability.

Failure of electricity at one grid could

affect a cold-storage unit located miles

away from where the grid failure

occurred. A chain of risk events happening

at one location could disrupt unrelated

risks located elsewhere, on the ground of

'proximate cause'. Many claims are

disputed on the issue of proximate cause

of damage; hence policy wording has to

be more precise. For all risks coverage,

excluded perils become crucial.

Insurance covers, such as riots and strikes

and floods etc. should be written, as

additional perils to be covered as riders,

which allow an insurer to define and price

these riders more precisely. The additional

premium to be charged should vary

depending on particularized risk factors of

location. The persistence with which flood

risk is now offered in India by insurers,

despite detariffing of rates shows the

scant regard for underwriting principles

by insurers, who rate the flood peril, not

based on perceived risk factors of a

probable loss, but regarding it as an all-

India peril of commonality.

The performance of an underwriter must

be judged not only on the rating aspects,

but more importantly on how the policy

wording has been drafted, and what RM

safe guards have been put in by the

insured, with the knowledge of both.

Again in a unitary market like that of India,

the entire risk is underwritten by one or

two insurers, and hence the risk

distribution is limited, with capital

al locat ion strained. The leading

underwriter has to be careful. In a

subscription market, the leading

underwriter's judgment is backed up by

several other insurers. The involvement of

the following underwriters is much

limited in a subscription market. The

market capacity and competitive instincts

also have a serious impact on ratemaking.

The instrument of rating becomes

crucially important, when it is viewed in

the context of an insurer's solvency and

Final word:

capital. It is readily manifested in the

combined ratio on his operating

performance. When the underwriting

capacity is limited, due to low level of

capital, an insurer necessarily resorts to

heavy reinsurance, as the alternative. But

a surge in losses, in frequency and

severity, would cause reinsurers to get

tough in claim negotiation and

reimbursement. Since the primary insurer

is responsible for 100% loss, the reinsurer

steps in only later. How critically this

equation should be balanced is another

issue, when regulators are driving

customer issues as first. If solvency level

declines, additional equity capital, the

most expensive form of capital, has to be

brought in, placing another burden on

servicing the investors. It could turn out to

be a vicious financial cyclical task.

The financial statements, as produced

today do not provide a direct link in them

about the precise outstanding amounts

due from each of the reinsurers of an

insurer. The “receivables' shown against

reinsurers in the FS are of two kinds:

amounts due but not paid to the insurer

and the other amounts due, but not

claimed by an insurer yet. There must be

better clarity on these amounts. The more

monies that are due from reinsurers, as

outstanding, either way, the bigger is the

credit and liquidity risk for an insurer.

When no premium reserves and claim

reserves are held back by an insurer, his

dependence on the reinsurers for recovery

becomes total. This is a huge risk. Can this

risk be taken in to account in making the

rate for underwriting purposes?

The author is ex-CMD, Oriental

Insurance Co. Ltd.
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Pricing Dynamics in Insurance

K. Ramachandran writes that although it is more than five years since detariffication has taken place

in the Indian insurance market, a scientific basis of rating is hardly to be seen.

- Detariffed Environment

Detariffication of Property

1. FIRE

2. ENGINEERING

A
s of year 2001, the following lines

of property insurances remained

tariffed:

All India Fire Tariff

Petro- chemical Tariff

Industrial All Risks Tariff

CL Tariff (Fire)

Contractors All Risk

Contractors Plant and Machinery (CPM)

Electronics Equipments Insurance

Machinery Breakdown

Civil Engineering Completed Risks

Storage cum Erection

Loss of profit (MB & BLOP)

Boiler and Pressure Vessels

Deterioration of Stocks-(potato)

The Tariff Advisory Committee (TAC) as an

institution was created by the Insurance

(Amendment) Act, 1968 by insertion of

Section 64U to the Insurance Act, 1938. Its

Chairman was the Controller of Insurance

who functioned within the Ministry of

Finance, Government of India. Previously a

Tariff Committee within the General

Insurance Council, a part of the industry

association, guided in issues relating to

rating. The legacy of its activities was

completely taken over by TAC once it was

established. The Act provided for the

transitional provisions from a free market

entity to a government directed entity.

Prior to the amendment the Controller

caused data to be collected for Fire

insurance and on that basis suggested

reduction in fire premium in the range of

10%. The insurers did not respond to this

direction. Following this the Controller

issued a circular to insurers to submit tariff

s tat i s t i cs to his of f i ce d i rect ly.

Subsequently this circular was withdrawn

but the fall out was the amendment

making TAC integral to the Ministry's

function.

Eventually this amendment to the Act

became a precursor to nationalization in

1972.

As an observation, it is pertinent to note

that when tariffs were first introduced in

India, similar tariffs were also prevalent in

the UK. However in the UK they had to

disband the tariffs under laws relating to

monopoly and restrictive trade practices.

The Indian tariffs continued mainly due to

government ownership.

Four regional tariffs continued to be in

existence following the erstwhile

approach of the Tariff Committee. These

were reviewed and an All India Fire Tariff

was introduced with effect from, 1 April

1980. This consolidated the four regional

st

The legacy of its

activities was

completely taken over

by TAC once it was

established. The Act

provided for the

transitional provisions

from a free market

entity to a

government directed

entity.
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issue focus

tariffs into one tariff on pan-India basis.

This set the tone for removal of

underwriting practice in the market and

introduction of compliance to rule in

rating risks.

With the growth of office network across

India and with emphasis upon service as

basis for competition, distortions crept

into rating until over the next two decades

these vitiated the industry's marketing

practices and claim settlement processes.

Extra-operational influences took over.

The larger market paid an apparently high

price for insurance without opportunity to

discuss the merits of their risk; wordings

were unilaterally issued and interpreted

by insurers and forced the buyers to

become indifferent to insurance. In this

process personal lines of insurances were

neglected and corporate insurances

turned indifferent to purchase. In one

analysis done by Ernst & Young it was

noted that the Indian insurance industry

could hardly claim any development

following nationalization. The absence of

a vibrant insurance market – rather its

stifling practice became a rationale for

liberalization.

The IRDA Act, 1999, vested the power of

supervision over TAC with the IRDA and

made the IRDA Chairperson a Chairperson

for the TAC also.

An init ial intervention fol lowing

liberalization in year 2000 was to have a

file and use procedure in place for insurers

in the Indian market. All insurers

undertook “It is agreed that the products

filed with the TAC and the approval thereof

are subject to all the rates, terms,

conditions, wordings etc as are printed in

the respective relevant applicable tariff

books as well as the circulars issued there

under from time to time and should there

be any discrepancy noticed in the said

products at a later stage, the provisions of

the relevant applicable tariff books and

the circulars issued there under from time

to time shall be final and binding".

TAC used to carry out inspection of losses

exceeding 1 crore in claims. This was

withdrawn from year 2003 and passed on

to insurers to carry out the same. This was

used to serve as feedback on compliance

to tariff rating and for improvement to risk

in future.

Under the file and use procedure, risks

exceeding 1094 crore PML were exempt

from application of tariff. These were

rated as reinsurance driven. The market

witnessed many risks being stated as

mega risk and rates and cover being

sourced through overseas reinsurances.

TAC intervened in year 2004 to state that if

any risk reverted from being a mega risk

to tariff rated risk then the insurer would

need approval of TAC. The insurer would

`

`

need to submit inspection report of their

engineer with PML calculated as per

norms set by TAC.

With the intention to ensure that there is

an orderly movement from tariff regime

to the future set up, on 23rd September,

2005, IRDA circulated a detailed note to all

general insurers outlining the various

steps to be taken by insurers for

movement to a tariff-free market.

The road map emphasized the need for

strengthening internal capabilities by

insurers. IRDA enunciated the various

steps to be taken by insurers in the

following areas:

i) Underwriting

ii) Rating of risks

iii) Policy terms and conditions

iv) Corporate governance

The concern was to address thoroughly

t h e e m e rg i n g re q u i re m e n t s o f

underwriting in a free market and without

tariff book for reference.

In December 2005 the TAC, as an ongoing

process to reform and create conditions

for underwriting, designed premium rate

computation in a tabulated format and

made it an integral part of the standard

fire and special perils policy. This was with

a view to ensure enhanced compliance

with tariff, create a foundation for

building data for an insurer and for the

market and provide transparency to the

insured.

In a tariff environment the insurance

industry remained insulated and was

unaffected by market forces. In such an

Road map for a tariff free regime
In one analysis done

by Ernst & Young it

was noted that the

Indian insurance

industry could hardly

claim any

development

following

nationalization.
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environment insurers failed to maintain

data that would assist for scientific

underwriting. It was at cross road with the

process of liberalization and required to

quickly build a process and capture data.

The database was required for the

industry to establish to the cost structure

and efficiency in pricing. Detariffing

depended upon creating a reliable

database.

TAC issued a circular in November 2006

informing: “The formats presently in use

for data collection were introduced in the

year 1999 / 2000 when the industry was

in the early stages of computerization and

data compilation. The existing data

formats were also designed for the limited

purpose of the tariff market. In order to

cater to the needs in a tariff free scenario,

during the last one year, IRDA and TAC had

elaborate discussions with underwriters,

IT experts and actuaries of insurance

companies. Steering Committees of

subject experts and actuaries were

formed to revise the data formats in

specialized areas. Insurers are requested

to incorporate these formats into their

systems at the earliest so that all future

data submissions are in these formats.

(The revised formats for the other streams

of insurance will be sent shortly). Insurers

are requested to nominate one or two

'Compliance Officers' for data submission

... to TAC's Data Repository.”

In the meantime, impatience was

building up with buyers of insurance that

the benefit of competitive rating was

unavailable even after 5 years of

liberalization. IRDA needed to act.

Many corporate buyers of insurance were

sourcing covers from the international

market where permissible. One of the

buyers stated that this has been a good

learning experience on how free markets

operate and are, in fact, more responsible

with their pricing, as their very survival

depends on correct pricing. Wider, tailor-

made covers were achieved from reputed

global insurers at a much lower price than

the price and product available within the

tariff system in India.

At the threshold of detariffication it was

noted that the government insurers had

the advantage of superior territory

knowledge, while the private insurers had

the edge on technology. The market was

ready for the changes. Clearly the pressure

was on to detariff.

The Tariff Advisory Committee vide its

circular ref. TAC/7/06 dated 4th December

2006 decided that the rates, terms,

conditions and regulations applicable to

Fire, Engineering, Motor, Workmen's

Compensation and other classes of

business currently under tariffs shall be

withdrawn effective from 1 January 2007.

“By virtue of the power vested in the

Authority under section 14(2)(i) of the

IRDA Act, 1999, it is hereby notified that

the Tariff general regulations (other than

those relating to rating), terms,

conditions, clauses, warranties, policy and

endorsement wordings applicable to the

above mentioned classes of business as

well as Marine Hull insurance business

shall continue to be followed until further

orders. The rates of premium may be

varied subject to compliance with the

Guidelines on 'File and Use' of General

Insurance Products notified on 28th

September '06.

In respect of all classes of business where

the rates applicable are now controlled by

tariff, insurers are not permitted to cancel

the current insurance policies and issue

fresh policies covering substantially the

same properties or interests, in order to

alter the rates of premium offered to the

client. The insured is free to cancel its

insurance at any time as per the relevant

policy conditions in which case, premium

at short-period rates as applicable shall be

charged for the period on risk.

Insurers are advised to ensure that proper

underwriting standards are maintained

even after the tariffs are withdrawn.”

Insurers filed their products and rates with

IRDA. While they awaited approval the

insurers needed to handle issue of

renewal notices. IRDA allowed the

insurers to quote 20% lower than the

dismantled Fire and Engineering tariff

until the approvals were received.

At the threshold of

detariffication it was

noted that the

government insurers

had the advantage of

superior territory

knowledge, while the

private insurers had

the edge on

technology.
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issue focus

On 14 December 2007 IRDA convened a

meeting of non-life insurers to enlist their

cooperation on high standards of

underwriting and business conduct. IRDA

accepted the rate schedules and rating

guides as filed by the insurers on the

stipulation that these are in compliance

with the underwriting policy as approved

by the respective Boards of Directors and

on the condition that they are designed so

as to produce an operating ratio [incurred

claims plus commission and expenses of

th management] not exceeding 100% on a

gross underwriting basis. IRDA retains the

right to query or require changes to any

such rates schedules and rating guides, at

its sole discretion.

With effect from 1 January 2008 IRDA

confirmed removal of controls on pricing

of risks as notified from 1 January 2007.

During this period IRDA guided and

closely monitored the transition of the

market from tariff to free market

st

st

Fire Insurance Premium - Indian Market

Year Fire Engg. GWP - Fire Fire - Engg. - Engg. -
Premium Premium* Indian Growth Market Share Growth Market Share

(crores) (crores) (crores) % % % %

2000-01 2059.7 872.5 9799.8 -12% 21% ** 9%

2001-02 2648.6 609.7 11334.7 29% 23% 16% 5%

2002-03 2954.3 686.0 14280.7 12% 21% 26% 5%

2003-04 3174.5 727.3 16085.7 7% 20% 13% 5%

2004-05 3309.2 878.5 17480.5 4% 19% 9% 5%

2005-06 3773.5 992.2 20358.5 14% 19% 16% 5%

2006-07 4132.4 1389.3 26110.3 10% 16% 28% 5%

2007-08 3459.2 1453.2 29495.3 -16% 12% 13% 5%

2008-09 3384.6 1454.6 32489.9 -2% 10% 10% 4%

2009-10 3869.3 1686.7 38030.2 14% 10% 17% 4%

2010-11 4555.1 1957.4 46947.7 18% 10% 23% 4%

mechanism subject to file and use

regulations.

The General Insurance Council has

undertaken the responsibi l ity of

developing Standard Market Wordings for

Fire, Engineering and Motor portfolios to

be followed by insurers in the tariff free

regime.

The consequence of detariffication can be

seen in the table that follows:

* calculated applying % market share ** not available

Fire

2000-01 reflects both the performance of

the economy and the transition to

liberalization. Transition diverted

attention to structural issues in corporate

governance rather than continued

business attention.

The Indian economy was stagnated until

2004-05 when the general elections

brought in a change of government.

Following the change there was an

upswing in economic performance with

the stock markets being buoyant. The

SENSEX moved from being in a range of

4000 to range of 8000. This reflected on

the growth registered during 2005-06 to

2006-07.

The subsequent growth in 2009-10 and

2010-11 reflect, amongst other factors,

asset growth in the Indian economy.

This portfolio is both profitable and

extremely competitive. Premium is spread

in installments and over 3 years to 5 years.

Clearly the construction and infrastructure

growth in India is benefited by lowering

rates of premium. In the ten years since

Engineering
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Source for Data : 1. IRDA Annual Report 2. Interlink Re Reports

The graph in blue shows overall

penetration in non-life insurance. Even

while the country's GDP grew, especially in

the last five years, the penetration in

property insurance shown by the green

line is gone down. This means the

insurance industry is absorbing increasing

exposures with reducing premium.

The detariff took place on 1st January

2007. The impact was severely felt with

renewals during 2007-08. It is noteworthy

that a special discount of 5% was offered

in lieu of agency commission within the

tariff. In detariff rating came down to 5%

the tariff rates. These persist as of today.

This has resulted in Indian property rates

being far below international levels.

This has led to another development. Most

property insurances in India are quoted

and absorbed within the Indian market.

This has disturbed leading reinsurers

Swiss Re, Munich Re and Allianz to

consider both issues of rating and

catastrophic accumulation to withdraw

from the Indian market.

The General Insurance Council has

stipulated higher deductibles for large risk

and mega risk. There is impact by way of

reduction of premium. However this is

expected to improve the loss ratio in fire

insurance.

Very recently the General Insurance Council

advised rates for catastrophe perils for the

country. These perils were always insured

as add-on to the standard fire policy.

Earthquake was a separate add-on. Storm,

tempest, flood and inundation were

grouped as add-on and rated flat at 0.25

per mille across the country. It is noted that

some of the venturesome insurers are

experimenting the fire cover with the

market catastrophe rate for compliance

with a marginal addition for fire insurance.

In effect there is cross subsidy to fire

premium!

The Indian property premium will grow on

the back of GDP and the benefit of rate

correction in the next five years appears

remote.

It is usual to note intense competition

amongst insurers when the economic

growth is slow. In India it is the increased

capacity of the market that is at the root of

competition. If a few or no additional

insurers be licensed in future, equilibrium

between supply and demand can be

expected to emerge in the next five years.

liberalization the engineering premium

growth mirrors the upswings in GDP in

2002-03, 2006-07 and 2010-11 but fails

to generate enough premiums to assist

for increased penetration. The drop in

market share from 9% in 2000-01 to 5%

in 2001-02 reflects the private insurers

seeking projects to build their topline. The

market share of engineering insurances

has now gone below 5%.

Over the 5 years since detariff, the average

property premium is holding stable at the

levels reached after freeing the market.

This brought down the penetration level

of the market as a percentage to GDP.

I n co n s e q u e n ce t h e co m b i n e d

penetration in fire and engineering

insurance is as follows –

The author is Head – Reinsurance, SBI

General Insurance Co. Ltd.
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thinking cap

There is no release of

greenhouse gases or

carbon-di-oxide,

which causes global

warming and climate

change, during

nuclear reaction.

Nuclear reactors make

use of uranium as fuel

generating large

amount of energy.

Nuclear Insurance in India

Dr Manisha Singh Dr Renu Vermaand aver that with the possibility of partial privatization of nuclear

plants in future, there is acute need for identifying the risks and providing suitable insurance

therefor.

- Need for Further Emphasis

N
atural resources as well as

sources of energy are limited and

exhaustible. On the other hand

increasing population of the world is

exerting pressure on the already

depleting sources of energy resources

available. According to an article, “World

Energy and Population – Trends to 2100”,

over the last 40 years, the average per

capita energy consumption has been

about 1.5 tonnes of oil equivalent (TOE)

per person per year. With more

d e v e l o p m e n t a n d p r o g r e s s i n

industrialization, the amount of per capita

energy used has also increased, rising

from a global average of 1.2 TOE per

person in 1966 to 1.7 TOE per person in

2006. And there is no indication of this

consumption being curtailed in the near

future. Under these circumstances the

countries are forced to look for and adopt

various alternative/ non-conventional

sources of energy. Nuclear energy is one

such source.

Nuclear energy is released from the

nucleus of an atom. Nuclear reactions like

fusion (when two atomic nuclei combine

What is Nuclear Energy?

to form a single heavy nucleus) and fission

(when a single heavy nucleus splits into

two smaller nuclei), release very high

amounts of energy. The mass of an atom

gets converted into energy which is used

as a power source. Nuclear reactors are

the devices that initiate and control

nuclear chain reactions. They are used as

sources for generation of nuclear power.

Compared to hydro or wind energy,

nuclear reactions release a million times

more energy. Hence, high amount of

energy can be generated from a single

nuclear power plant. Presently, only 12-

18% of the world's electricity is generated

through nuclear energy. There is no

release of greenhouse gases or carbon-di-

oxide, which causes global warming and

climate change, during nuclear reaction.

Nuclear reactors make use of uranium as

fuel generating large amount of energy.

Currently, the high reserves of uranium

found on Earth, are expected to last for at

least another 100 years. Last but not the

least; nuclear fuel is inexpensive and

easier to transport.

India is no exception when it comes to

using nuclear energy as an alternative

source. India is outside the Nuclear Non-

Proliferation Treaty due to its weapons

program, it had been for 34 years largely

excluded from trade in nuclear plant or

materials, which has hampered its

Advantages of Nuclear Energy

Present Scenario
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development of civil nuclear energy until

2009. However, due to trade bans and

lack of indigenous uranium, India has

uniquely been developing a nuclear fuel

cycle to exploit its reserves of thorium.

India is a huge economy with major

demand for energy not only for rapid

industrialization but also for its growing

population. For its energy requirement

India relies on thermal, hydro, renewable

as well as nuclear energy sources. Nuclear

power holds the fourth position among

the different resources. Presently 19

nuclear power plants in India are

operational and 14 such power plants are

in the either in pipeline or projected for

future as shown below:

Stage of operation No. of Units Total capacity (in MW)

Operational 19 4560

Under construction 4 2720

Planned 10 20600

Compiled from: http://www.mapsofindia.com/maps/india/nuclearpowerplants.htm (2010)

The above data show the growing

dependence of India on nuclear energy

source. Besides, the Indo-US deal on

nuclear energy has opened new doors for

further development in this area. As per

this deal, India is allowed to carry out

international trade of nuclear power and

technologies so as to develop its capacity

of power generation. Foreign technology

and fuel are expected to boost India's

nuclear power plans considerably having

high indigenous engineering content.

During the operational phase of this deal,

the country is expected to improve its total

nuclear power production to 45,000 MW

by generating an additional nuclear

power of 25,000 MW by 2020 and 63,000

MW by 2032. It aims to supply 25% of

electricity from nuclear power by 2050.

But such ambitious program under this

deal may not materialize smoothly in

time without private participation to the

desired extent. Private investments would

help the power-starved economy to grow

on a sustained basis, as argued by Prime

Minister Manmohan Singh's economic

advisory panel. According to the panel

chaired by former RBI governor C

Rangarajan, the country would not have

the energy security required to drive

sustained high economic expansion

unless it facilitates both public and private

investments into the sector (Posted:

Financial Express, Saturday, Feb 20, 2010

at 0012 hrs IST). However, as per the Civil

Liability Bill 2010, the private participation

can not become functional until and

unless there is insurance protection for

nuclear risks like nuclear accidents.

Nuclear energy can be misused for

production and amassing of nuclear

weapons which are a major threat to

the world as they can cause a large-

scale devastation.

Though large amount of energy can be

produced from a nuclear power plant, it

requires large build up capital cost and

Risk Associated with Nuclear Energy

�

�

around 15-20 years to develop a single

plant. In addition the nuclear reactors

would work only as long as uranium is

available. Its extinction (about 100

years) can again result in a grave

problem.

The waste produced after fission

reactions contains unstable elements

and is highly radioactive which is very

dangerous to the environment as well

as human health. It is very difficult to

store radioactive elements for a long

period and it needs professional

handling to keep it isolated from the

living environments.

The Chernobyl Nuclear Power Plant

disaster in 1986 in Ukraine was the

worst nuclear power plant disaster. One

of the nuclear reactors of the plant

exploded, releasing high amount of

radiation in the environment. It

resulted in thousands of casualties,

mostly due to exposure to harmful

radiation. One cannot deny the

possibility of repetition of such

disasters in future.

Japan is another example of how

destructive nuclear accidents can be.

March 2011 saw 1/3 of Japan ravaged

because of an earthquake (magnitude

– 8.9) and a tsunami resulting in

heating up of nuclear reactors and

corresponding blasts therein.

Since nuclear energy has become a very

rapidly increasing source world over, the

risk attached with it has also increased. No

one can guarantee that incidences like

Chernobyl and Japan disasters would not

rd

Nuclear Insurance - The Need of the

Hour

�

�

�
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thinking cap

get repeated in future. The nuclear power

plants in India are built in the weaker

seismic zone, mostly in coastal areas

(believed to be vulnerable to tsunami but

sea water is required to cool the reactors).

The Kakrapar Atomic Power Station,

Rajasthan Atomic Power Station, Tarapur

Atomic Power Station and Narora Atomic

Power Station operated safely when

earthquakes of lower intensity were felt

but could not withstand tsunami. The

c a m p u s o f K a l p a k k a m A t o m i c

Reprocessing Plant was flooded when

tsunami hit Tamil Nadu's coast in 2004.

In spite of the risk attached, if the use of

nuclear energy is so inevitable as an

alternative source of power, the best

option or solution lies in having a proper

mechanism for protection against the

risks associated with it. Herein lies the

requirement of nuclear insurance. The

need of nuclear insurance becomes more

inevitable as per the Civil Liability Bill 2010,

which states that it is mandatory to take

nuclear insurance in case of operator

other than central government i.e., private

operators or PPP ventures. India is at an

incipient stage of private participation in

power sector and thus the demand for

nuclear risk coverage is likely to go up in

the near future. The General Insurance

Corporation of India has been tasked with

the responsibility of arranging the

mandatory `1,500 crore liability insurance

cover for nuclear plant operators.

Nuclear insurance is insurance coverage

provided by insurance companies which

work with nuclear reactors, primarily

utilities which generate power with the

use of a reactor, to protect them from

liability claims in the event of a nuclear

What is Nuclear Insurance?

incident. Simply put, for the nuclear

reactors covered under nuclear insurance,

in case of any nuclear damage, the losses

are borne by the insurer.

Features: The basic features especially

regarding coverage may vary from

country to country. As far as nuclear

coverage in India is concerned, the

following features are noteworthy:

Under the prevailing laws (Civil Liability

law) in India, only cold zone, i.e.

everything other than reactors, can

come under nuclear insurance

coverage. A hot zone which includes

reactors does not come under

insurance protection. However, nuclear

protection against reactor (hot zone) is

possible only in case a nuclear pool is

formed.

�

�

�

�

�

In case the pool is formed, coverage can

be given to specific reactors in the plant

by paying separate premium for

individual reactors.

In India, under the 'Civil Liability for

Nuclear Damage Act 2010', the liability

limit per operator per event is capped

at `500 crore; over and above this the

Government is liable to pay up to 300

million SDRs (calculated at current

exchange rate). Operator (Government)

can take recourse from suppliers and

the manufacturers an amount not

exceeding `1500 crore, only if written in

the contract.

No-fault insurance clause (which

means irrespective of what was the

cause of the nuclear damage, claim is

paid) is applicable throughout the

world in case of nuclear insurance and

India is no exception to this.

The time for filing claim against nuclear

damage has a 10 years limitation

period in India. This has been done

keeping in mind the long lasting effects

of nuclear damage.

Issues and Challenges: Nuclear

insurance in India has become a very

debatable issue. In India it would be

governed by various clauses of the Civil

Liability Bill which itself has been

subject to criticism from various

corners. Many concerning issues

related to nuclear insurance in India

can be mentioned as below:

1. In India, nuclear sector at present is

r e s e r v e d e x c l u s i v e l y fo r t h e

g o v e r n m e n t o r g o v e r n m e n t

undertakings. This means under any

circumstances, the government is liable

No-fault insurance

clause (which means

irrespective of what

was the cause of the

nuclear damage, claim

is paid) is applicable

throughout the world

in case of nuclear

insurance and India is

no exception to this.
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to compensate ful ly. So i t is

understandable that the government

does not want any extra burden in the

form of nuclear insurance premium.

2. At present the insurance companies are

least interested in offering any product

to operator because of two reasons.

Firstly the government as a sole

operator has never sought any

insurance and secondly the individual

capacity of any insurance companies

does not match with the kind of

compensation required.

3. The individual capacity of insurance

company can be supplemented by an

insurance pool in line with terrorism

pool. However no such nuclear pool

exists in India which proves to be an

impediment in the path of nuclear

insurance business.

4. The technology supplier or plant

operator would not like to do business

in the absence of clear legal

mechanism that provides a measure of

certainty to the financial consequences

of nuclear damage. Some clauses of the

Civil Liability bill are ambiguous

drawing severe criticism from all

corners. For example, the Civil Liability

Bill makes provision for supplier's

liability in case of any nuclear damage

which does match with the provisions

of any of the international conventions.

This proves to be a deterring point for

insurance companies.

5. As per the Civil Liability Bill in India, only

cold zone, i.e. everything other than

reactors, can come under nuclear

insurance coverage. A hot zone which

includes reactors does not come under

insurance protection. This means there

is no coverage for nuclear accidents at

present. This adds to the reason why

there is no demand for insurance from

operator side.

6. At the moment there are more than

400 nuclear power plants (NPP) all over

the world. Fortunately there have not

been any major nuclear accidents

except Chernobyl and Japan; hence not

much scientific and authentic data is

available for risk modeling.

7. Premium fixation is highly associated

with the degree of risk involved. At

present it is very difficult to determine a

reasonable premium for nuclear

insurance product due to lack of

indexation of risk.

8. In the absence of any proper scientific

mechanism for fixing the premium the

insurance companies may fix it

arbitrarily, mostly towards the higher

side, making the product expensive for

the insured. Besides, due to less

number of companies which are

capable of offering these products in

the market, the possibility of charging

higher prices increases.

9. In India, the density of population is

very high and in case of any nuclear

incident, the damage in terms of

human causalities is also likely to be

very high. In such a case claim for

compensation may exceed operators'

as well as Government's liability limit

(SDR 300 million). To access the

a d d i t i o n a l r e q u i r e m e n t o f

compensation amount, membership to

any of the 3 international conventions

(Vienna Convention on Civil Liability for

Nuclear Damage of 1963, the Paris

Convention on Third Party Liability in

the Field of Nuclear Energy of 1960 and

Convent ion on Supplementary

C o m p e n s a t i o n f o r N u c l e a r

Damage1997) is a prerequisite.

However it will reflect in terms of higher

financial burden on the policyholder/

insured.

10. In India, the government has adopted

a very strict norm as far as the

inspection of nuclear facilities and

sites are concerned. This is one of the

main reasons why India is not a

member of international nuclear

insurance pool.

India has a vision of becoming a world

leader in nuclear technology due to its

Suggestions:

Firstly the

government as a sole

operator has never

sought any insurance

and secondly the

individual capacity of

any insurance

companies does not

match with the kind

of compensation

required.
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expertiseinfastreactorsandthoriumfuel

cycle.Astherehavebeentalksofopening

thissectortotheprivateplayers,itisthe

righttimeforaseriousthinkingonfine-

tuningtherulesandregulations

regardingnuclearactinIndia.Inthis

regard,certaindebatableissuesneed

clarification.Forexample:Indiahastojoin

anyofthethreeinternationalconventions

butanadditionalclauserelatedtothe

supplier'sliabilityintheCivilLiabilityAct

hassofarbeenadeterrentintheway.The

CivilLiabilityBillclausesneed

amendmentstoclearawaytheambiguity

andbeatparwithinternational

standards.Themembershipof

internationalconventionwouldalso

meananaccesstointernationalnuclear

poolovercomingthedisadvantageof

limitedliabilitylimitofSDR300million.

Asfarasnegligiblepresenceofinsurance

companiesinthissectorisconcerned,it

maybesuggestedthatpublicsector

insurancecompaniesshouldtakethelead

andsetanexampleforprivateplayers.

Governmentcanalsoinvitemoreand

moreinsuranceaswellasreinsurance

companiesatgloballevelbyliberalizing

theconcernednorms.Besidescreationof

adomesticnuclearpoolonthelineof

terrorisminsurancepoolwouldbean

additionalincentivetoalltheparticipants.

Coverageshouldbeprovidedforhotzone

tooforabetterprotectionagainstnuclear

risk.Inthisregardthegovernmentwill

havetotakestepstoclearamajorhurdle

oftherestrictiononinspectionofnuclear

facilities.Thesenormsrequireafreshlook

forIndiatobeatparwithinternational

standardsandalsocreatetheopportunity

tobethepartofinternationalnuclear

pool.Howeverthehighlysensitiveareas,

forobviousnationalsecurityreasons

shouldbeidentifiedandsuitablepolicy

normsshouldbeintroducedfor

inspectionpurpose.Requirementof

inspectionwouldleadtoadaptionof

bettersafetynormsbytheoperators.This

wouldalsohelpinriskindexationuptoa

certainextent.

Moreandmoreresearchshouldbe

encouragedatnationalaswellasat

internationalleveltoimprovemodeling

therisk.Ifaccurateriskindexingcanbe

done,thepremiumdeterminationwould

alsobeeasierfortheinsurance

companies.Alsothepricingwouldbe

morereasonableandfair.Infactthis

wouldbebeneficialbothways–for

insureraswellastheinsured.An

insuranceprotectioncoverwouldnot

ensurenon-happeningofnuclear

accidents,neithercanitcoverfortheloss

oflifeorhealth,butitcanhelpthe

devastatedonestogetbacktotheirfeet

again,itcancoverthefinanciallosses

sufferedandcanhelptoresumeand

continuelifeonceagain.

Atpresent,nuclearinsuranceinIndiaisat

acrossroadandthepathisfullofhurdles.

Themostoptimumwaytoresolveallthe

issuesissincereandcollectiveeffortsbyall

thestakeholders(government,operators,

suppliers,publicandprivateinsurance

companies,reinsurancecompaniesand

publicatlarge).Itishightimethe

governmentplayedaconsciousand

creativeroleinbringingalltheparties

concernedonthesameplatformand

sensitizingthemaboutthisissueof

nationalimportance.

Conclusion:

Asfarasnegligible

presenceofinsurance

companiesinthis

sectorisconcerned,it

maybesuggested

thatpublicsector

insurancecompanies

shouldtakethelead

andsetanexample

forprivateplayers.

TheauthorsareSeniorFaculty

Members,ICFAIBusinessSchool,

Gurgaon.Theviewsexpressedare

personal.
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round up

FICCI organized a roundtable on “Insurance Fraud and Prevention” on May 31, 2012 at FICCI,

Federation House, New Delhi. The objective of organizing the roundtable was to create awareness

about insurance fraud and to stimulate a discussion on how it can be prevented. Mr. Dennis Jay,

Executive Director, Coalition against Insurance Fraud, USA was the keynote speaker at the event which

was chaired by Mr. Antony Jacob, Co-Chairman, FICCI Health Insurance Advisory Board. “Coalition

Against Insurance Fraud” is a US based national alliance of consumers, government agencies and

insurers dedicated to combating all forms of insurance fraud through public advocacy and consumer

education. Mr. U Jawaharlal, Editor, IRDA Journal; Dr Somil Nagpal, Health Specialist, World Bank; and

Ms Shobha Mishra Ghosh, Director, FICCI were other noteworthy speakers at the roundtable which was

attended by a cross section of insurers, TPAs, healthcare consultants and providers.

Mr. Dennis Jay making a presentation

at the Round-table. Also seen in the

photograph are Mr. Manish Jain of

Johnson & Johnson Medical; and Prof

R.R. Grover, Director, Amity School of

Insurance and Actuarial Science.

At the lead table,

Mr. Antony Jacob flanked by

Dr. Somil Nagpal

on his right; and

and

on his left.

Ms. Shobha Mishra Ghosh

and

Mr. Dennis Jay

Mr. U. Jawaharlal

■ 



GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

Fire Marine
Marine
Cargo

Marine
Hull

Engineering Motor

Compiled on the basis of data submitted by the Insurance companies

SI.
No.

Insurer

1 Royal Sundaram 51.00 31.52 31.18 0.34 36.83 1,066.96

2 TATA-AIG 223.50 189.25 189.25 0.00 49.57 760.44

3 Reliance 116.33 40.49 39.68 0.81 90.70 1,135.00

4 IFFCO Tokio 194.35 132.39 103.88 28.51 66.81 1,111.65

5 ICICI Lombard 308.36 198.91 128.20 70.72 178.81 2,138.84

6 Bajaj Allianz 316.13 90.61 89.52 1.09 133.14 1,952.00

7 HDFC ERGO 290.63 61.58 42.51 19.07 71.40 671.04

8 Cholamandalam 71.42 48.41 48.41 0.00 24.62 881.26

9 Future Generali 99.95 39.53 39.53 0.00 28.37 535.60

10 Universal Sompo 77.28 8.90 8.90 0.00 9.59 215.40

11 Shriram 7.76 1.90 1.90 0.00 3.62 1,247.48

12 Bharti Axa 43.08 17.12 17.12 0.00 13.21 617.55

13 Raheja QBE 1.80 0.05 0.05 0.00 0.28 0.34

14 SBI 158.11 1.84 1.84 0.00 10.67 34.91

15 L&T 13.41 5.97 5.97 0.00 13.39 94.00

16 Star Health & Allied Insurance

17 Apollo MUNICH

18 Max BUPA

19 New India 1,156.14 605.56 293.34 312.22 394.69 3,037.31

20 National 674.11 327.56 194.12 133.44 299.86 3,569.23

21 United India 956.92 566.43 330.04 236.39 525.21 2,955.81

22 Oriental 774.63 483.07 279.60 203.48 345.60 2,151.08

23 ECGC

24 AIC of India

Grand Total 5,534.89 2,851.08 1,845.02 1,006.06 2,296.36 24,175.91

Previous year 4,636.16 2,532.93 1,537.30 995.63 1,903.71 18,407.29

Previous year 45.55 25.20 24.80 0.41 36.87 793.03

Previous year 186.55 153.63 153.63 0.00 38.49 421.47

Previous year 97.68 38.70 22.15 16.55 58.17 1,074.87

Previous year 222.48 130.00 84.80 45.20 67.15 1,099.05

Previous year 283.46 166.37 110.01 56.37 149.04 1,544.96

Previous year 288.05 79.88 75.89 3.99 111.86 1,714.07

Previous year 194.32 48.52 30.10 18.41 53.87 526.47

Previous year 56.81 43.68 43.67 0.01 23.96 623.59

Previous year 69.88 30.74 30.74 0.00 23.77 319.49

Previous year 55.85 5.97 5.97 0.00 5.92 163.44

Previous year 4.42 0.93 0.93 0.00 2.26 768.30

Previous year 39.08 11.34 11.34 0.00 12.17 413.61

Previous year 1.11 0.13 0.13 0.00 0.38 0.24

Previous year 23.10 0.17 0.17 0.00 1.51 0.07

Previous year 2.46 0.43 0.43 0.00 1.74 10.95

Previous year

Previous year

Previous year

Private Total 1,973.10 868.46 747.92 120.53 731.00 12,462.47
Previous year 1,568.33 735.24 594.31 140.93 585.42 9,462.66

Previous year 1,049.26 549.56 265.79 283.78 334.20 2,303.38

Previous year 566.04 302.99 168.69 134.30 245.29 2,780.79

Previous year 790.48 498.76 274.19 224.57 416.51 2,114.52

Previous year 662.05 446.38 234.32 212.05 322.28 1,745.95

Previous year

Previous year

Public Total 3,561.79 1,982.63 1,097.10 885.53 1,565.36 11,713.43
Previous year 3,067.83 1,797.68 942.99 854.70 1,318.29 8,944.64
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Grand Total

FINANCIAL YEAR 2011-12 (PROVISIONAL & UNAUDITED)

( in Crores)M

Motor OD Motor TP Health Aviation Liability Personal
Accident

All Others

793.08 273.88 219.90 0.00 18.83 36.63 29.11 1,490.79

647.13 113.31 137.69 0.00 179.58 116.71 40.72 1,697.45

698.47 436.53 225.28 3.65 19.88 25.61 55.61 1,712.55

737.84 373.81 162.41 23.70 41.33 27.28 248.54 2,008.46

1,502.23 636.60 1,499.28 118.34 134.86 138.73 434.01 5,150.14

1,431.43 520.57 432.99 26.07 123.11 59.37 200.03 3,333.47

440.58 230.46 411.50 23.53 102.59 187.24 53.64 1,873.14

531.40 349.86 235.38 0.00 15.02 47.25 20.65 1,344.02

353.35 182.25 130.55 0.00 23.04 46.32 34.40 937.76

171.90 43.51 35.84 0.00 3.01 4.63 49.93 404.58

537.90 709.58 0.00 0.00 0.56 2.64 2.48 1,266.45

462.65 154.90 142.77 0.00 3.34 21.44 8.42 866.93

0.20 0.14 0.00 0.00 12.69 0.50 5.11 20.76

26.30 8.62 3.74 22.33 0.04 6.05 12.60 250.29

60.22 33.78 5.75 0.00 4.12 1.92 4.97 143.51

1,119.46 14.52 2.76 1,136.74

458.94 9.29 7.62 475.84

117.49 0.00 0.00 117.49

1,592.80 1,444.51 2,339.65 100.94 222.73 149.18 529.47 8,535.68

1,854.26 1,714.97 2,110.15 41.32 89.47 146.72 526.58 7,785.00

1,402.08 1,553.73 2,231.81 44.26 135.68 188.24 574.97 8,179.33

1,038.26 1,112.82 1,324.41 82.01 115.37 150.50 617.30 6,043.97

1,005.11 1,005.11

2,577.07 2,577.07

14,282.09 9,893.81 13,344.99 486.15 1,245.27 1,380.78 7,041.10 58,356.53

11,682.73 6,724.57 11,245.25 466.01 1,023.10 1,131.95 6,008.83 47,355.24

629.37 163.67 155.98 0.00 15.95 37.26 33.85 1,143.70

361.20 60.27 110.72 0.00 149.30 125.07 28.48 1,213.71

738.46 336.41 254.28 45.64 18.17 32.09 35.83 1,655.43

679.07 419.97 179.21 46.21 57.17 28.33 159.28 1,988.87

1,136.55 408.40 1,341.94 101.10 130.34 94.35 440.31 4,251.87

1,302.18 411.89 339.49 28.42 100.19 53.11 189.68 2,904.74

304.26 222.21 328.73 32.61 76.14 129.17 17.99 1,407.82

433.39 190.19 148.14 0.00 11.33 32.28 28.21 967.99

231.69 87.80 105.34 0.00 13.74 28.02 21.19 612.17

132.65 30.79 23.49 0.00 1.93 3.46 39.03 299.10

406.38 361.93 0.00 0.00 0.41 2.85 1.71 780.89

321.30 92.31 52.34 0.00 2.82 15.04 5.08 551.48

0.19 0.06 0.00 0.00 5.50 0.55 0.05 7.96

0.06 0.00 0.12 11.70 0.00 5.82 0.53 43.02

8.26 2.69 0.00 0.00 0.82 0.00 0.85 17.24

1,211.17 11.75 4.63 1,227.55

270.84 6.73 5.89 283.46

25.70 0.00 0.00 25.70

8,394.69 4,067.78 5,338.97 217.62 682.02 746.13 1,210.59 24,230.36
6,676.76 2,785.90 4,547.50 265.68 582.99 605.87 1,011.74 19,382.68

1,343.50 959.88 2,003.37 74.40 163.06 125.49 494.41 7,097.14

1,553.38 1,227.41 1,667.65 26.06 71.26 126.17 434.46 6,220.70

1,152.54 961.98 1,681.47 20.07 101.36 132.10 621.08 6,376.35

956.55 789.40 1,345.27 79.80 104.43 142.31 608.87 5,457.34

878.28 878.28

1,959.99 1,959.99

5,887.40 5,826.03 8,006.03 268.53 563.25 634.64 5,830.51 34,126.17
5,005.97 3,938.66 6,697.76 200.33 440.11 526.07 4,997.09 27,989.80
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Premium underwritten by non-life insurers for the month of April, 2012

Month
* Compiled on the basis of data submitted by the Insurance companies

2011-12
2012-13

April Total
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Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UPTO THE MONTH OF APRIL, 2012

INSURER
APRIL APRIL

2012-13 2011-12* 2011-12*2012-13

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
* Figures revised by insurance companies

( in Crores)M

Royal Sundaram 112.73 134.48 112.73 134.48 -16.17

Tata-AIG 258.24 205.57 258.24 205.57 25.62

Reliance General 233.36 210.64 233.36 210.64 10.78

IFFCO-Tokio 237.32 225.07 237.32 225.07 5.44

ICICI-lombard 676.51 586.80 676.51 586.80 15.29

Bajaj Allianz 311.72 280.97 311.72 280.97 10.94

HDFC ERGO General 279.75 230.05 279.75 230.05 21.61

Cholamandalam 121.15 111.05 121.15 111.05 9.10

Future Generali 108.68 93.54 108.68 93.54 16.18

Universal Sompo 42.67 31.67 42.67 31.67 34.74

Shriram General 98.42 68.28 98.42 68.28 44.14

Bharti AXA General 123.95 86.49 123.95 86.49 43.31

Raheja QBE 2.08 1.37 2.08 1.37 52.14

SBI General 55.19 17.95 55.19 17.95 207.41

L&T General 23.68 11.75 23.68 11.75 101.59

Star Health & Allied Insurance 87.52 224.48 87.52 224.48 -61.01

Apollo MUNICH 36.08 30.69 36.08 30.69 17.56

Max BUPA 10.43 4.10 10.43 4.10 154.51

New India 1181.50 1002.60 1181.50 1002.60 17.84

National 805.60 661.14 805.60 661.14 21.85

United India 911.71 719.18 911.71 719.18 26.77

Oriental 651.47 580.76 651.47 580.76 12.17

ECGC 69.98 65.35 69.98 65.35 7.09

AIC 66.76 37.96 66.76 37.96 75.89

PRIVATE TOTAL 2819.48 2554.95 2819.48 2554.95 10.35

PUBLIC TOTAL 3687.03 3066.99 3687.03 3066.99 20.22

GRAND TOTAL 6506.51 5621.94 6506.51 5621.94 15.73
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Statistical Supplement
(Monthly - March, 2012)



Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

BUSINESS FIGURES:

50

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)ir
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2675.93 31613.33 47445 405117 -255.07 2808.82 76050413.00 548148391.00

2931.00 28804.51 47543 382288 36.98 2664.10 21554714.00 347176591.00

867.42 8952.19 14663 166010 327.42 1363.27 8961985.00 108229058.00

540.00 7588.91 16029 167844 -39.46 747.92 8199287.00 133320798.00

0.96 108.76 5 101 -11.68 -290.10 640.00 1871043.00

12.65 398.85 3 356 -34.48 -236.44 346000.00 3298841.00

868.38 9060.94 14668 166111 315.74 1073.18 8962625.00 110100101.00

552.64 7987.76 16032 168200 -73.94 511.47 8545287.00 136619639.00

3.74 2607.45 12 305 -500.68 -234.18 299552.00 30910900.00

504.43 2841.63 22 328 453.81 -20.62 1596222.00 38221506.00

1286.53 13314.33 2154 18060 264.37 2128.40 21349947.00 173402003.00

1022.16 11185.93 2207 18053 -153.17 1139.17 23744470.00 176904010.00

15695.38 143143.01 431748 4097016 2320.59 12925.03 1314439.00 10611932.00

13374.79 130217.99 357491 3596204 1175.54 25010.09 957615.00 9121806.00

5445.39 52057.34 435968 4142301 1489.30 10868.03

3956.09 41189.31 362286 3982819 -151.27 1820.50

21140.76 195200.35 435968 4142301 3809.88 23793.06 1314439.00 10611932.00

17330.88 171407.30 362286 3982819 1024.26 26830.59 957615.00 9121806.00

299.62 3078.21 1984 21229 68.49 465.13 97021.00 615744.00

231.13 2613.08 1822 20002 55.43 826.21 43005.00 382283.00

6.95 67.86 27 209 2.77 7.23 30820.00 348360.00

4.18 60.63 21 155 -2.88 -1.19 44841.00 198719.00

328.79 1782.80 44 658 209.94 440.66 74291.00 923132.00

118.85 1342.14 35 544 27.89 224.16 30680.00 701757.00

365.92 7382.22 327 3754 108.20 1378.72 255562.00 4150772.00

257.72 6003.50 266 3396 10.79 1589.59 130180.00 2559321.00

1001.28 12311.09 2382 25850 389.40 2291.74 457694.00 6038008.00

611.88 10019.34 2144 24097 91.23 2638.77 248706.00 3842080.00

625.01 5937.05 7447 77806 189.08 626.40 2781836.00 27201090.00

435.94 5310.65 8242 90807 -6.97 37.45 2307770.00 38713986.00

5460.81 36934.27 119834 869928 1866.79 8424.22 4067419.00 52611163.00

3594.01 28510.05 90319 927058 907.31 4108.57 2772940.00 29145750.00

475.25 6365.03 46229 550390 98.01 926.20 595280.00 12670732.00

377.24 5438.82 41987 505630 28.93 301.29 228029.00 1490287.00

5936.06 43299.30 166063 1420318 1964.81 9350.43 4662699.00 65281895.00

3971.25 33948.87 132306 1432688 936.24 4409.86 3000969.00 30636037.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

89.03 1136.42 12 187 45.25 -561.66 462800.00 4508726.00

43.77 1698.08 18 243 -101.62 -623.81 204637.00 3636343.00

2273.35 18866.25 90364 672377 492.19 1596.66 9199271.00 66782701.00

1781.16 17269.59 72573 619788 -48.85 1316.97 3333239.00 80685658.00

35900.07 333346.50 766515 6928432 6714.96 42872.84 125541276.00 1042985747.00

29185.11 290473.67 643373 6719311 2157.97 38903.95 65493629.00 865557656.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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FOR AND UP TO THE MONTH OF MARCH, 2012

171.76 1979.57 4258 33834 0.00 0.00 0 0

147.41 1304.01 4292 32687 0.00 0.00 0 0

29.34 448.42 895 9768 0.00 0.00 0 0

6.13 228.00 780 7602 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

29.34 448.42 895 9768 0.00 0.00 0 0 0 0

6.13 228.00 780 7602 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

128.39 1037.57 221 2153 0.00 0.00 0 0

92.98 1386.84 384 3021 0.00 0.00 0 0

1402.56 11859.51 2840 162646 0.00 0.00 0 0

59.95 990.74 1616 29941 0.00 0.00 0 0

605.00 4811.59 39362 228182 0.00 0.00 0 0

1539.56 14359.94 37680 396018 0.00 0.00 0 0

2007.56 16671.10 39362 228182 0.00 0.00 0 0 0 0

1599.51 15350.68 37680 396018 0.00 0.00 0 0 0 0

29.97 394.53 257 2996 0.00 0.00 0 0

31.44 420.44 265 3440 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.93 252.15 6 2633 0.00 0.00 0 0

27.54 938.65 1241 17431 0.00 0.00 0 0

30.90 646.68 263 5629 0.00 0.00 0 0 0 0

58.98 1359.09 1506 20871 0.00 0.00 0 0 0 0

54.78 621.70 5636 56170 4.20 46.66 8781 101644

44.40 865.26 5597 53182 2.57 25.67 6035 83011

194.96 1484.70 4452 29852 0.00 0.00 0 0 119856 1261617

144.26 1123.48 2902 26237 0.00 0.00 0 0 106449 950774

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

194.96 1484.70 4452 29852 0.00 0.00 0 0 119856 1261617

144.26 1123.48 2902 26237 0.00 0.00 0 0 106449 950774

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

434.21 3804.39 14366 132260 0.00 0.00 0 0

367.50 3709.46 13055 115726 0.00 0.00 0 0

3051.90 26694.13 69453 497848 4.20 46.66 8781 101644 119856 1261617

2461.17 25326.82 66196 655344 2.57 25.67 6035 83011 106449 950774
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

52
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144.78 4307.70 990 14958 144.78 4162.92 291038.04 8201408.80

176.92 3907.51 1176 17370 176.92 3730.59 71894652.17 170144884.03

44.00 1711.97 244 2220 44.00 1667.97 58093.21 3017424.15

53.88 1133.52 248 2547 53.88 1079.64 791136.09 42043042.27

44.00 1711.97 244 2220 44.00 1667.97 58093.21 3017424.15

53.88 1133.52 248 2547 53.88 1079.64 791136.09 42043042.27

113.27 1321.04 145 1418 113.27 1207.77 294284.35 1253906.20

136.00 1217.39 205 1831 136.00 1081.39 -70307675.95 16107775.80

5938.82 46265.08 76411 643483 5938.82 40326.25 282999.56 2576110.99

3792.18 32129.91 59434 537899 3792.18 28337.74 2574442.00 24048572.23

1905.65 15489.54 76411 643483 1905.65 13583.89

1067.99 9231.06 59434 537899 1067.99 8163.07

7844.48 61754.61 76411 643483 7844.48 53910.14 282999.56 2576110.99

4860.17 41360.97 59434 537899 4860.17 36500.80 2574442.00 24048572.23

12.78 156 58 559 12.78 142.87 1528.90 23106

9.46 139 45 743 9.46 129.77 10630 328955

0.00 0 0.00 0.00

0.00 0 0.00 0.00

0.00 0 0.00 0.00

0.00 0 0.00 0.00

14.68 179 10 157 14.68 164.07 5536.18 98391

35 142 13 144 34.73 107.71 104057 655554

27.46 334.41 68 716 27.46 306.94 7065.08 121497.22

44.19 281.67 58 887 44.19 237.48 114686.97 984509.89

150.24 2144.10 1072 11571 150.24 1993.86 232529.28 4490187.00

135.31 1504.28 2144 20163 135.31 1368.97 7843944.65 148493459.43

986.82 14277.11 1805 17151 986.82 13290.29 10129.00 74639.00

570.21 5234.18 2926 21871 570.21 4663.97 73305.32 600380.29

986.82 14277.11 1805 17151 986.82 13290.29 10129.00 74639.00

570.21 5234.18 2926 21871 570.21 4663.97 73305.32 600380.29

45.46 841.98 771 14062 45.46 796.52 39597.84 876531.12

47.74 508.14 1019 14387 47.74 460.40 3844232.58 11714596.49

9356.51 86692.92 81506 705579 9356.51 77336.42 1215736.36 20611704.48

6024.42 55147.65 67210 616955 6024.42 49123.24 16828723.81 414137220.43
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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112.34 9103

32.19 4987

12.33 44

0.16 10

0.00 12.33 0 44 0.00 0.00 0 0 0 0

0.00 0.16 0 10 0.00 0.00 0 0 0 0

16.53 57

5.88 8

1524.58 31518

659.85 14385

712.95 0 0

11.64

0.00 2237.52 0 31518 0.00 0.00 0 0 0 0

0.00 671.49 0 14385 0.00 0.00 0 0 0 0

4 15

0 1

1.08 4

0.00 5.05 0 19 0.00 0.00 0 0 0 0

0.00 0.35 0 1 0.00 0.00 0 0 0 0

230.42 809

88.23 445 11.51 11.51 11140 11140

225.59 476

33.54 250 0.00 0.00 0 0

0.00 225.59 0 476 0.00 0.00 0 0 0 0

0.00 33.54 0 250 0.00 0.00 0 0 0 0

70.89 8925

18.52 3969

0.00 2910.67 0 50951 0.00 0.00 0 0 0 0

0.00 850.36 0 24055 11.51 11.51 11140 11140 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited
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571.2 7,142.5 12,277 144,608 84.9 1,461.7 538,868 20,570,315

486.3 5,680.8 13,045 82,723 234.9 903.6 1,020,748 15,306,967

363.2 4,840.9 629 8,279 27.9 474.0 3,970,506 50,257,458

335.3 4,366.9 739 8,640 11.9 223.1 2,113,964 20,268,328

- - - - (1.1) - 0

- 1.1 - - 0.1 (93.7) - 143

363.2 4,840.9 629 8,279 27.9 472.9 3,970,506 50,257,458

335.3 4,368.0 739 8,640 12.0 129.5 2,113,964 20,268,471

- - - - - - - -

- - - - - - - -

207.1 2,461.9 872 10,095 (74.3) 66.3 430,300 4,572,074

281.4 2,395.5 839 7,955 116.8 155.0 353,327 3,474,929

5,009.7 53,139.8 71,248 755,924 278.0 9,800.4 372,549 3,531,917

4,731.8 43,339.4 86,325 737,249 1,957.1 12,057.3 305,425 2,695,845

3,298.3 34,985.9 71,425 757,947 1,221.7 15,966.5 -

2,076.5 19,019.4 - - 858.9 5,291.3 - -

8,308.0 88,125.7 71,425 757,947 1,499.7 25,766.9 372,549 3,531,917

6,808.3 62,358.8 86,325 737,249 2,815.9 17,348.7 305,425 2,695,845

- 673.4 308 3,664 (65.1) 146.5 8,326 96,753

65.1 526.9 180 1,200 40.9 89.9 58,335 311,744

109.9 828.7 62 1,132 85.4 222.5 20,169 198,751

24.5 606.3 150 3,547 1.4 (167.7) 15,024 279,067

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

109.9 1,502.2 370 4,796 20.3 369.0 28,495 295,504

89.6 1,133.2 330 4,747 42.2 (77.8) 73,359 590,811

495.3 4,724.8 1,937 19,944 220.3 1,497.0 138,074 3,607,497

275.1 3,227.8 2,529 23,319 (2.8) 286.1 322,668 3,668,684

745.3 22,855.9 5,540 31,264 114.9 8,042.3 32,173 1,402,705

630.3 14,813.6 3,108 23,786 (188.9) (137.7) 36,076 878,505

44.4 682.5 1,475 29,709 44.4 682.5 2,205 67,312

- - - - - - - -

789.7 23,538.4 7,015 60,973 159.4 8,724.8 34,378 1,470,017

630.3 14,813.6 3,108 23,786 (188.9) (137.7) 36,076 878,505

614.5 1,038.0 1 34 614.5 1,038.0 - 7,918

- - - - - - - -

- - - - - - -

- - - - - - - -

70.5 1,027.4 3,992 39,554 (88.6) (1,793.6) 150,724 4,345,641

159.1 2,821.0 23,770 104,354 (65.3) (294.1) 427,801 5,782,124

11,529.5 134,401.7 98,518 1,046,230 2,464.1 37,603.0 5,663,894 88,658,340

9,065.4 96,798.6 130,685 992,773 2,964.8 18,313.2 4,653,368 52,666,337

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.3 8.4 17 894 51.2 4,284.0 533 115,169

0.4 0.4 - - 8.1 953.4 - -

- - - - - - -

- - - - - - -

- - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

1.3 29.9 4 40 412.8 1,126.2 11,755 17,898

- - - - 25.2 59.0 - -

393.3 3,783.6 8,417 85,506 - - - -

400.5 2,796.7 6,663 45,066 - - - -

197.7 1,910.7 8,459 85,804 - - - -

- - - - - - - -

591.0 5,694.3 8,459 85,804 - - - -

400.5 2,796.7 6,663 45,066 - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

- 16,107.2 - 159 - 10,194,045

- 8,570.9 - - - - - 5,365,152

- - - - - - - -

- - - - - - - -

- 16,107.2 - 159 - - - 10,194,045

- 8,570.9 - - - - - 5,365,152

614.5 1,038.0 1 34 - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

51.4 413.5 2,062 18,374 39.1 515.3 1,702 19,246

35.0 186.3 2,221 12,860 55.6 222.1 - -

1,258.6 23,291.3 10,543 105,305 503.2 5,925.6 13,990 10,346,358 - -

435.9 11,554.2 8,884 57,926 88.9 1,234.4 - 5,365,152 - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:
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Name of the Insurer: Future General India Insurance Company Limited
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1167.92 9994.81 2342 23396 383.21 3006.72 1687509.57 4369841.94

784.71 6988.08 1817 12215 168.94 2749.90 967699.48 3916407.17

279.23 3952.84 1010 9041 121.05 879.15 337288.57 4415904.31

158.17 3073.69 12898 57328 75.71 1523.30 1493064.78 6568938.28

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00 0.00 0.00

279.23 3952.84 1010 9041 121.05 879.15 337288.57 4415904.31

158.17 3073.69 12898 57328 75.71 1523.30 1493064.78 6568938.28

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00 0.00 0.00

292.32 2836.64 722 5789 104.41 459.59 246714.22 605380.39

187.91 2377.05 418 3784 61.77 857.28 107149.52 856320.37

3760.83 35335.43 56857 571472 1213.97 12166.34 306766.04 1653721.57

2546.86 23169.09 44748 462958 553.66 8083.51 244490.55 1658956.93

1828.89 18225.01 91 507 872.38 9445.20

956.51 8779.80 44748 462958 168.08 2825.21

5589.72 53560.44 56948 571979 2086.35 21611.55 306766.04 1653721.57

3503.37 31948.90 44748 462958 721.74 10908.72 244490.55 1658956.93

85.55 1175.37 567 5968 25.23 572.90 8970.31 54629.51

60.31 602.48 405 3823 23 282 6695.34 53313.27

89.01 1129.10 133 1221 89.01 1129.10 25783.23 193920.54

0.00 0.00 - - 0 0 0.00 0.00

-66.17 -771.79

66.17 771.79 102 930 16 198 16013.85 141820.16

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00

174.56 2304.47 700 7189 48.07 930.21 34753.54 248550.05

126.49 1374.27 507 4753 39.39 480.80 22709.19 195133.43

350.75 4632.06 6752 58045 92.67 1829.66 247261.33 6609486.49

258.07 2802.40 4522 41291 179.87 1487.34 328655.16 2944174.77

695.19 12059.40 2717 19489 433.47 2384.75 13262.74 85527.56

261.71 9674.65 1635 13014 -143.20 3339.43 8944.72 39935.11

94.67 995.91 4575 58223 13.77 136.45 32765.60 89045.21

80.89 859.46 5169 54629 18.51 262.27 25652.65 97346.97

789.85 13055.31 7292 77712 447.25 2521.20 46028.34 174572.77

342.61 10534.11 6804 67643 -124.69 3601.70 34597.37 137282.08

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00 0.00 0.00

0.00 0.00 - - 0.00 0.00 0.00 0.00

448.98 3439.71 3278 28525 228.67 1321.11 277666.30 1178184.81

220.32 2118.60 2754 31591 38.73 936.19 227136.23 1429987.37

9093.32 93776.29 79044 781676 3511.68 32559.18 3183987.90 19255642.33

5581.65 61217.11 74468 681563 1161.45 22545.22 3425502.27 17707200.39

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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46.35 629.61 162 2425

5.41 485.21 82 1031

8.62 387.93 81 668

9.08 312.28 604 3866

8.62 387.93 81 668 0.00 0.00 0 0

9.08 312.28 604 3866 0.00 0.00 0 0

21.10 242.15 60 492

18.16 153.94 22 282

360.98 3,413.18 5914 55485

245.92 2,016.84 4604 43435

207.39 2,013.57

105.39 887.27

568.37 5,426.75 5914 55485 0.00 0.00 0 0

351.31 2,904.11 4604 43435 0.00 0.00 0 0

7.75 103.03 63 349

33.00 54

2.00 57.59 1 15

3.75 55.64 26 212

9.75 160.62 64 364 0.00 0.00 0 0

3.75 88.64 26 266 0.00 0.00 0 0

9.50 127.12 356 3639 0.00 33.02 215000

3.70 79.64 281 2265 0.00 6.55 0 125367

8.10 234.61 146 1033 32313 462387

1.17 93.17 66 646 9756 236305

4.43 46.96 240 2844

4.42 32.35 240 1972

12.53 281.57 386 3877 0.00 0.00 0 0 32313 462387

5.59 125.52 306 2618 0.00 0.00 0 0 9756 236305

161.59 793.17 1741 12702

44.62 375.72 1124 17913

837.81 8,048.92 8764 79652 0.00 33.02 0 215000 32313 462387

441.61 4,525.05 7049 71676 0.00 6.55 0 125367 9756 236305
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited
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5,064.55 29,062.57 5,241 47,868 2,876.20 9,630.10 3,318,076 61,300,679

2,188.36 19,432.47 3,887 33,457 (3,392.14) 5,154.09 2,631,869 37,401,835

376.09 4,251.09 566 2,952 182.22 1,240.65 674,005 14,620,596

193.87 3,010.44 306 2,047 (135.23) 1,461.47 408,949 14,507,874

58.89 1,906.87 23 452 (163.51) 65.38 30,299 506,306

222.41 1,841.49 36 488 406.65 889.15 55,403 3,425,882

434.99 6,157.96 589 3,404 18.71 1,306.03 704,304 15,126,901

416.28 4,851.92 342 2,535 271.41 2,350.62 464,352 17,933,756

16.23 2,352.96 - 59 68.93 (907.83) - 2,110,258

(52.70) 3,260.79 - 25 (56.86) 1,433.16 - 1,375,364

409.87 7,139.95 696 5,231 (45.54) 1,753.42 (353,396) 4,119,852

455.41 5,386.53 440 3,318 53.89 2,455.57 438,485 6,162,089

5,281.38 44,058.26 70,756 627,381 1,405.43 13,632.39 357,625 2,935,060

3,875.95 30,425.87 61,440 490,263 626.88 10,326.36 233,515 2,016,256

2,792.97 23,045.53 132,638 1,120,627 (9,323.81) 824.77

12,116.79 22,220.75 97,065 687,714 3,199.78 5,708.19

8,074.36 67,103.79 132,638 1,120,627 (7,918.38) 14,457.16 357,625 2,935,060

15,992.74 52,646.63 97,065 687,714 3,826.66 16,034.55 233,515 2,016,256

59.28 546.04 107 747 (6.69) 178.46 13,754 429,133

65.97 367.58 70 452 48.11 165.84 104,181 450,558

17.16 207.86 20 206 7.93 52.21 17,361 (284,485)

9.23 155.66 18 168 (9.31) 62.99 12,395 533,990

2.54 237.20 1 33 (9.21) 19.69 2,249 29,601

11.75 217.51 1 34 (10.24) 126.76 4,500 59,714

481.90 9,267.94 129 1,343 77.56 2,394.36 (7,308,361) 2,440,923

404.34 6,873.58 111 1,098 91.48 340.44 132,396 1,594,133

560.87 10,259.04 257 2,329 69.59 2,644.72 (7,274,997) 2,615,172

491.28 7,614.32 200 1,752 120.04 696.03 253,473 2,638,395

1,950.10 18,724.42 116,282 1,141,077 467.87 5,807.15 1,746,806 37,555,629

1,482.23 12,917.27 244,175 1,170,158 (117.83) 5,627.76 894,921 4,152,729

3,146.62 39,578.15 40,241 436,971 971.27 7,544.64 123,078 1,537,263

2,175.34 32,033.51 32,715 333,986 (3,250.04) 5,797.84 115,561 1,295,295

110.56 1,571.60 583 7,689 9.23 732.41 110,645 7,739,076

101.34 839.19 359 5,840 48.69 200.75 2,370,657 14,289,814

3,257.18 41,149.75 40,824 444,660 980.50 8,277.05 233,723 9,276,339

2,276.68 32,872.70 33,074 339,826 (3,201.35) 5,998.59 2,486,218 15,585,108

276.78 301.18 (15) 8 276.78 301.18 11,859 12,468.80

- - - - - - - -

- - - - -

- - - - - - - -

998.27 5,062.64 336 2,621 508.25 3,263.23 289,366 3,525,061

490.01 1,799.41 9,214 35,250 8,034.38 570.08 38,043 662,137

21,043.19 187,314.25 296,848 2,767,884 (2,697.10) 46,532.22 (966,634) 138,577,421

23,740.29 140,782.03 388,397 2,274,035 5,538.21 40,320.45 7,440,876 87,927,670

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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77.80 942.01 294 2,584 - - - -

64.34 928.21 230 2,270 - - - -

14.27 91.67 64 321 - - - -

3.89 259.60 22 173 - - - -

- 8.45 - 2 - - - -

1.65 (2.84) 1 23 - - - -

14.27 100.13 64 323 - - - - - -

5.54 256.76 23 196 - - - - - -

- - - - - - - -

- - - - - - - -

17.63 366.10 70 552 - - - -

34.74 365.30 45 388 - - - -

474.00 4,082.71 6,768 60,281 - - - -

389.08 2,842.24 5,330 50,472 - - - -

374.14 3,043.29 17,470 144,026 - - - -

53.68 1,333.84 11,744 84,624 - - - -

848.14 7,126.01 17,470 144,026 - - - - - -

442.76 4,176.08 11,744 84,624 - - - - - -

0.05 14.60 - 24 - - - -

2.42 21.95 2 26 - - - -

0.44 5.21 1 9 - - - -

- 44.40 - 6 - - - -

- 24.15 - 2 - - - -

- 27.93 - 5 - - - -

4.36 159.64 3 39 - - - -

3.69 351.90 3 57 - - - -

4.84 203.60 4 74 - - - - - -

6.11 446.18 5 94 - - - - - -

162.40 1,485.81 9,472 98,951 72.00 235.78 87,000 329,357

165.12 1,156.34 109,242 246,520 - - - -

115.40 2,127.61 1,936 21,334 - 14.16 - 10,297 58,335 1,161,619

72.01 4,085.40 1,450 16,879 77.73 135.86 151,944 205,223 199,583 1,516,080

0.30 17.17 8 179 - - - - 14,849 148,363

0.31 21.08 11 141 - - - - 16,478 182,232

115.70 2,144.78 1,944 21,513 - 14.16 - 10,297 73,184 1,309,982

72.33 4,106.48 1,461 17,020 77.73 135.86 151,944 205,223 216,061 1,698,312

29.84 54.24 (23) - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

935.35 4,260.83 9 108 - - - -

4.77 66.25 368 7,075 - - - -

2,205.98 16,683.51 29,304 268,131 72.00 249.93 87,000 339,654 73,184 1,309,982

795.71 11,501.59 123,118 358,187 77.73 135.86 151,944 205,223 216,061 1,698,312
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

60

ir
d

a
jo

u
rn

a
l J

u
n

e
2

0
1

2
non-life insurance

60

2,311.47 30,836.35 2,224 24,696 747.47 2,489.89 2,526,339 65,253,200

1,564.00 28,346.46 2,203 24,934 (11.82) 1,340.28 1,875,830 51,858,401

434.50 12,819.77 1,019 13,299 (148.05) 1,819.05 170,881 48,145,505

582.55 11,000.72 1,043 10,959 (33.12) 2,841.97 1,487,665 37,590,200

177.54 7,071.58 2 130 129.91 1,435.02 35,897 1,830,756

47.63 5,636.56 10 560 16.03 (861.28) 9,539 2,817,760

612.04 19891.36 1021 13429 -18.13 3254.07 206777.58 49976261.83

630.18 16637.29 1053 11519 -17.10 1980.69 1497203.58 40407959.81

219.34 11,833.60 12 163 124.90 1,723.32 161,366 5,354,590

94.44 10,110.28 7 166 (13.06) 4,378.15 71,192 18,414,704

1,326.83 17,880.62 501 7,212 598.65 2,976.23 1,046,545 13,784,208

728.18 14,904.39 621 6,858 120.35 (378.36) 363,706 10,349,806

16,127.31 150,223.39 546,382 5,610,774 4,531.43 36,568.02 1,970,800 19,624,435

11,595.88 113,655.37 417,751 4,215,214 1,408.98 17,933.33 1,511,774 15,030,563

6,817.19 63,660.17 555,541 5,693,760 2,919.21 22,819.85

3,897.98 40,840.31 426,591 4,320,839 (0.90) (1,353.31)

22944.50 213883.56 555541 5693760 7450.64 59387.88 1970800.00 19624434.74

15493.86 154495.68 426591 4320839 1408.09 16580.02 1511773.90 15030563.19

154.84 2,786.35 619 7,303 (10.32) 777.86 16,169 384,047

165.16 2,008.49 590 5,916 83.00 868.75 21,546 285,629

0.78 40.20 2 106 0.15 (13.62) 1,000 57,050

0.64 53.81 3 113 0.64 4.08 500 28,163

0.00 214.07 - 61 (0.54) (6.26) - 48,556

0.54 220.33 2 58 0.08 (74.26) 100 42,610

280.82 10,445.53 234 2,083 35.34 (305.52) 107,644 4,109,778

245.48 10,751.05 139 1,648 (151.49) 1,744.09 55,682 1,682,469

436.44 13486.14 855 9553 24.63 452.46 124812.92 4599431.70

411.82 13033.67 734 7735 -67.76 2542.66 77827.41 2038870.45

1,024.84 13,873.32 62,462 665,489 456.76 4,438.77 1,423,513 29,502,119

568.08 9,434.55 38,527 365,234 123.49 1,465.47 792,103 20,509,225

8,204.93 143,583.50 42,508 392,145 670.88 15,453.42 304,375 6,086,836

7,534.06 128,130.08 31,643 299,949 (620.70) 42,453.96 244,976 8,796,127

473.91 6,344.50 66,991 692,624 27.21 280.21 1,075,174 14,146,369

446.70 6,064.29 39,679 490,746 89.32 559.49 880,213.86 11,285,099

8678.84 149928.01 109499 1084769 698.09 15733.63 1379549.26 20233205.31

7980.75 134194.38 71322 790695 -531.38 43013.44 1125189.78 20081225.89

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

329.67 1,984.95 7 48 199.22 (166.01) 15,854 100,308

130.44 2,150.95 3 45 (136.79) (700.73) 8,456 92,632

3,691.03 41,415.98 6,810 75,053 (6,064.65) (463.84) 2,556,961 29,996,547

9,755.68 41,879.82 12,461 116,812 7,251.20 25,459.70 1,722,828 27,709,035

41575.01 515013.88 738932 7574172 4217.58 89826.40 11412517.90 238424304.83

37357.43 425187.47 553522 5644837 8125.21 95681.33 9046109.05 206492423.31
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.84 - 14 - 0.00 - -

0.00 4.74 - 33 0.00 0.00 - -

1416.22 15,043.73 - - - 0.00 - -

1,136.92 11,907.18 - - 0.00 0.00 - -

946.54 10,525.53 33,039 372,358 - 0.00 - -

563.75 6,433.35 27,443 342,336 0.00 0.00 - -

2362.76 25569.26 33039 372358 0.00 0.00 0 0 0 0

1700.68 18340.53 27443 342336 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 121.62 - - - 0.00 - -

0.00 777.56 - - 0.00 0.00 - -

0.00 121.62 0 0 0.00 0.00 0 0 0 0

0.00 777.56 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 5.30 - 58,502

0.00 0.00 - - 0.00 0.00 - -

1781.83 32,220.69 296 3,210 0.00 279.02 - 128,462 2,944,108 27,186,219

1,796.87 33,802.97 313 4,251 27.30 749.65 8,573 253,053 1,726,209 18,330,545

11.08 108.17 216 2,441 - 0.00 - - 66,991 692,624

3.49 137.53 128 3,620 0.00 0.00 - - 39,679 490,746

1792.91 32328.87 512 5651 0.00 279.02 0 128462 3011099 27878843

1800.36 33940.51 441 7871 27.30 749.65 8573 253053 1765888 18821291

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

2,001 22,395 183 2,302 - - - -

2 40 44 601 - - - -

6156.31 80415.68 33734 380325 0.00 284.32 0 186964 3011099 27878843

3503.12 53103.76 27928 350841 27.30 749.65 8573 253053 1765888 18821291

i 
l!!!l!lml!I -----------------------irm 

■ 



* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited
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1042.57 19434.64 4967 73924 399.97 1042.57 2458807.95 28443715.60

2283.44 22248.41 8358 86862 1476.77 2283.44 12079244.47 117692567.79

543.02 10388.18 674 10318 -429.23 543.02 346742.62 11846459.66

544.14 8480.00 1174 12112 -42.08 544.14 3948711.89 61537112.24

98.87 2850.59 23 500 63.59 98.87 2281295.86 45621750.64

104.26 4519.53 83 567 34.30 104.26 676540.37 29327536.53

641.88 13238.77 697 10818 -365.63 641.88 2628038.47 57468210.30

648.40 12999.53 1257 12679 -7.79 648.40 4625252.25 90864648.77

98.54 2370.06 6 330 -97.71 98.54 1998379.00 35585693.67

658.06 4620.86 90 436 352.60 658.06 4350473.78 30548590.53

510.11 6680.68 260 4776 -278.07 510.11 26355.30 444843.16

682.39 6714.68 729 6274 132.38 682.39 56342.39 554402.98

7424.65 73784.42 321127 3303029 -145.38 7424.65 44864030.72 487272251.69

8070.05 67907.19 307205 3663567 1663.11 8070.05 328405.52 2763441.23

3884.26 37381.04 1459 27639 198.97 3884.26

16060.07 41997.42 4511 59883 13416.62 16060.07

11308.91 111165.46 321127 3303029 53.59 11308.91 44864030.72 487272251.69

24130.12 109904.61 307205 3663567 15079.73 24130.12 328405.52 2763441.23

82.56 1314.39 536 9464 -35.18 82.56 112127.23 1409272.30

135 1318 888 9914 22 134.54 8388 82188

10.43 721.77 4 168 -37.28 10.43 12275.62 419064.95

58 826 13 141 29 58.15 276542 3928088

2.31 179.34 0 124 -4.02 2.31 17677.41 923790.36

4 184 16 161 -9 3.89 2108 99808

52.45 1917.68 17 2451 -1.05 52.45 15380.26 746308.18

133 3388 209 2606 39 133.42 129047 3277028

147.74 4133.19 557 12207 -77.52 147.74 157460.52 3498435.79

330.00 5716.51 1126 12822 81.05 330.00 416084.21 7387110.95

213.69 2728.08 2247 27456 12.00 213.69 3566777.21 58741689.68

234.53 2832.83 3054 50123 -21.69 234.53 502824.66 6073500.13

525.52 15957.83 2030 28393 -1367.40 525.52 10310.54 217694.72

649.09 17674.19 4148 34490 -420.91 649.09 27389.47 745788.69

17.85 283.27 3401 42270 -1.24 17.85 434632.45 6216463.82

18.73 247.18 2923 31643 2.32 18.73 3116.66 41127.14

543.37 16241.10 5431 70663 -1368.64 543.37 444942.99 6434158.54

667.83 17921.38 7071 66133 -418.59 667.83 30506.13 786915.84

5760.93 24854.38 45345 142242 3328.63 5760.93 1122657917.66 3190978675.05

5531.01 15927.88 19069 105646 4938.08 5531.01 4106437.41 11825478.64

20267.74 200846.36 380637 3645445 1606.61 20267.74 1178802709.82 3868867673.46

35165.78 198886.69 347959 4004542 21612.54 35165.78 26495570.82 268496656.85

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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14.74 765.34 58 13124

10.02 359.08 380 11079

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

28.06 259.28 216 658

0.53 144.72 4 195

801.80 7314.20 46307 525044

509.38 6590.78 15963 319919

672.98 5611.16

200.53 2844.29 0 0

1474.78 12925.36 46307 525044 0.00 0.00 0 0

709.91 9435.07 15963 319919 0.00 0.00 0 0

8 127 94 1172

1 15 3 162

0 6 0 18

0 2 0 10

0 0 0 0

0 0 0 0

1 6 43 223

0 2 3 192

9.00 139.00 137 1413 0.00 0.00 0 0

1.10 19.69 6 364 0.00 0.00 0 0

133.74 1248.90 -1051 3775 8.44 68.87 169816 1377470

121.48 1513.17 931 26369 12.15 83.30 149559 1548292

1578.48 5386.75 54 2088 1581.69 3229.56 970716 1941646

74.25 7541.16 81 746 75.26 75.52 37899 38535

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1578.48 5386.75 54 2088 1581.69 3229.56 970716 1941646 0 0

74.25 7541.16 81 746 75.26 75.52 37899 38535 0 0

3050.75 8406.18 8778 55476 92.22 3057.33 24424 300808

4853.69 6072.49 11653 43041 2674.98 3082.35 222367 295518

6289.55 29130.81 54499 601578 1682.35 6355.76 1164956 3619924 0 0

5770.98 25085.38 29018 401713 2762.39 3241.17 409825 1882345 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited
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8125.47 67410.57 71563 571596 1251.16 10806.59 96634492 558099768

6874.31 56603.98 75984 587331 2392.62 14302.08 51308300 2383402799

2198.05 19412.00 13920 150609 233.31 2542.98 137506377 216653843

1964.74 16869.02 9760 104627 278.63 2841.94 44414458 1130799911

1066.10 13344.11 300 3016 -41.50 -85.57 13263867 167191065

1107.60 13429.68 255 2630 595.17 3717.39 879183 110736320

3264.15 32756.11 14220 153625 191.81 2457.42 150770244 383844908

3072.34 30298.69 10015 107257 873.80 6559.32 45293642 1241536231

111.11 4131.50 6 149 56.35 1525.74 1017326 1032128161

54.76 2605.76 9 259 -22.77 -1107.68 138989 7327689

4102.67 29986.21 4538 39597 -1079.97 5456.99 11046519 89481503

5182.64 24529.22 4162 32716 1583.70 5920.70 31253013 1067839968

10125.57 185426.46 477870 5184776 -5576.34 30088.18 812647 7629788

15701.91 155338.28 433648 4626719 1725.22 17468.50 678363 6417581

11750.90 171496.69 719228 7664177 -459.23 48756.06 811036 7617580

12210.13 122740.63 667175 6864175 1162.86 10997.36 677273 6406735

21876.47 356923.15 719228 7664177 -6035.57 78844.24 1623683 15247368

27912.04 278078.91 667175 6864175 2888.08 28465.86 1355636 12824316

580.79 6480.35 4668 55675 147.41 1406.17 61096 567625

433.38 5074.18 4302 50843 102.94 1341.47 46814 422127

15.28 97.98 75 853 1.22 15.51 9102 66373

14.06 82.47 71 871 0.79 8.23 4540 36625

58.80 439.15 13 117 18.54 180.88 20103 287158

40.26 258.27 15 117 4.23 -11.51 15178 208248

189.45 1929.65 651 6854 15.37 218.85 133175 1781970

174.08 1710.80 559 5570 202.40 537.10 147109 1001150239

844.33 8947.13 5407 63499 182.55 1821.41 223475 2703125

661.78 7125.72 4947 57401 310.36 1875.28 213640 1001817239

1855.64 14672.19 38640 377832 716.71 2055.33 4489563 41433257

1138.93 12616.86 38497 371541 -344.88 2909.00 4144327 68161572

35443.01 210282.99 179231 1500658 8106.68 44144.78 4294665 157124113

27336.33 166138.21 177251 1392425 4110.78 49746.34 124803245 9361989280

28.48 731.67 917 18769 -2.56 104.99 0 5748

31.04 626.68 1040 20847 -8.57 -14.16 69 1677

35471.49 211014.66 180148 1519427 18153.12 54298.77 4294665 157129861

27367.37 166764.89 178291 1413272 4102.21 49732.18 124803314 9361990957

0.00 0.05 0 1 0.00 -21.91 0 15

0.00 21.96 0 4 -8.02 -17.22 0 1975

11299.67 52658.43 133930 1050932 5435.84 9234.42 13275959 178263504

5863.83 43424.01 152518 1162196 1693.31 10927.26 6606937 613123485

86951.00 778500.00 1167680 11440835 18872.00 166479.00 283375927.36 2458331471.41

78128.00 622070.00 1131598 10596152 13468.41 119566.78 265117798.87 15758026231.36

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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576.59 6098.14 10076 86283 528.38 6722.33 0 0 0 0

730.27 6258.67 12833 96422 498.09 6293.38 0 0 0 0

102.09 969.86 638 6771 43.80 1692.66 0 0 0 0

135.34 849.85 473 5077 197.10 1197.76 0 0 0 0

18.97 207.16 67 648 28.36 395.85 0 0 0 0

8.84 220.65 61 714 14.40 219.54 0 0 0 0

121.06 1177.03 705 7419 72.16 2088.50 0 0 0 0

144.18 1070.50 534 5791 211.50 1417.30 0 0 0 0

0.35 1.50 0 0 0 0

0.00 3.97 0 0 0 0

298.14 1807.06 554 4546 299.73 3029.89 0 0 0 0

464.46 1547.14 610 4405 443.53 2419.61 0 0 0 0

1609.83 15725.51 90510 940454 1087.32 8814.32 0 0 0 0

1441.90 13126.34 81472 788697 695.71 6656.05 0 0 0 0

2184.16 20951.46 138018 1423360 1212.43 10328.52 0 0 0 0

1423.80 13205.51 129119 1199281 617.35 6205.70 0 0 0 0

3793.99 36676.97 138018 1423360 2299.75 19142.84 0 0 0 0

2865.70 26331.85 129119 1199281 1313.06 12861.75 0 0 0 0

67.49 753.85 700 9123 59.88 709.43 0 0 0 0

42.66 578.71 687 8886 46.67 481.89 0 0 0 0

0.02 4.28 2 55 0.03 4.25 0 0 0 0

0.02 2.69 3 61 0.14 3.20 0 0 0 0

0.09 12.92 1 7 9.42 28.58 0 0 0 0

0.09 8.95 1 6 0.50 15.89 0 0 0 0

2.58 116.19 46 342 12.66 289.07 0 0 0 0

1.52 108.98 23 260 52.86 263.15 0 0 0 0

70.18 887.24 749 9527 82.00 1031.33 0 0 0 0

44.29 699.33 714 9213 100.17 764.14 0 0 0 0

109.71 665.43 5090 53464 80.21 1029.56 24858 224857 196377 2301810

63.39 558.59 5574 52390 59.42 949.85 25762 236102 195571 2116055

3914.35 10949.84 15798 128031 4182.68 20468.74 17440953 17833077 484654 4116348

1344.21 9413.22 17064 131058 1814.61 18307.76 15763860 16110153 484723 3947919

0.79 22.58 26 678 3.10 59.65 84 1752 1081 19498

0.74 22.90 34 735 3.38 58.42 90 1622 1090 21574

3915.14 10972.41 15824 128709 4185.77 20528.39 17441037 17834829 485735 4135846

1344.96 9436.12 17098 131793 1817.99 18366.18 15763950 16111775 485813 3969493

0 0

0 0

1115.80 7279.00 42308 296862 505.36 3771.59 9410 121755 49181 705398

1131.64 6838.34 51724 340013 598.04 4041.15 16295 154213 72124 747576

10000.61 65563.28 213324 2010170 8053.71 57345.93 17475305 18181441 731293.00 7143054.00

6788.89 52740.54 218206 1839308 5041.80 47117.33 15806007 16502090 753508.00 6833124.00
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited

66

13.42 179.71 6 64 13.42 179.71 36040.26 378555.28

10.95 110.63 6 78 10.95 110.63 18480.98 145029.15

0.00 4.68 0 14 0.00 4.68 0.00 6856.05

5.43 12.52 4 43 5.43 12.52 5125.02 12996.59

0.00 4.68 0 14 0.00 4.68 0.00 6856.05

5.43 12.52 4 43 5.43 12.52 5125.02 12996.59

7.17 27.66 3 36 7.17 27.66 5847.83 78119.89

7.89 38.26 3 26 7.89 38.26 593.34 25452.34

3.19 20.18 33 193 3.19 20.18 467.07 2574.57

4.08 18.70 33 180 4.08 18.70 518.96 2654.92

3.06 14.04 233 1129 3.06 14.04 0.00 0.00

0.66 5.75 0 475 0.66 5.75

6.25 34.22 233 1129 6.25 34.22 467.07 2574.57

4.74 24.45 33 475 4.74 24.45 518.96 2654.92

1.85 14.64 10 48 1.85 14.64 445.17 3755.30

1.29 4.80 9 12 1.29 4.80 107.12 732.12

0.81 11.50 2 9 0.81 11.50 60.00 3933

3.86 6.25 3 7 3.86 6.25 125.00 2650

130.30 1243.09 37 278 130.30 1243.09 93402.00 514130

12.60 539.05 12 108 12.60 539.05 9722 175152

132.96 1269.23 49 335 132.96 1269.23 93907.17 521818.46

17.75 550.10 24 127 17.75 550.10 9953.72 178534.36

3.99 49.88 38 129 3.99 49.88 8406.63 59102.14

1.61 54.61 2 24 1.61 54.61 1796.00 196378.14

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 510.80 3 47 0.49 510.80 271 77435.98

1.84 5.34 6 40 1.84 5.34 1363.74 3303.39

164.29 2076.19 332 1754 164.29 2076.19 144939.57 1124462.37

50.22 795.91 78 813 50.22 795.91 37831.76 564348.89ir
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

67

1.16 41.26 2 12 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

10.06 17.37 1 17 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1 3 7 12 2 2 35 272

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.14 0 1 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.91 3.05 7 13 2.30 2.30 35 272

0.00 0.00 0 0 0.00 0.00 0 0

1.85 33.05 30 149 10.23 22.12 7055 13866

0.00 30.91 0 2 1.50 1.68 3500 7500

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.02 0.84 1 9 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

14.00 95.57 41 200 12.53 24.42 7090 14138

0.00 30.91 0 2 1.50 1.68 3500 7500 ir
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited
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366.78 11632.50 5061 40318 -201.75 1864.79 601713.16 19757805.46

568.53 9767.71 4687 40492 84.34 -3210.36 864861.55 13877266.57

105.20 3968.06 2566 26509 26.32 1753.50 263139.03 7948536.04

78.88 2214.56 2467 25694 -79.73 -520.13 228118.88 5674633.98

0.24 81.17 0 7 63.96 -1573.81 0.00 6003.41

-63.72 1654.98 0 19 0.67 -52.02 0.00 1810093.49

105.44 4049.23 2566 26516 90.28 179.69 263139.03 7954539.45

15.16 3869.54 2467 25713 -79.06 -572.15 228118.88 7484727.47

0.12 364.87 5 45 -0.05 -4199.43 105.00 686220.95

0.17 4564.30 2 46 -6.81 503.77 250.00 354259.74

255.15 9069.87 367 4511 -769.23 3252.71 122703.22 9928259.76

1024.38 5817.16 405 4628 -1169.45 -4569.12 273735.90 4966024.44

6443.91 69847.19 144136 1584708 -1292.40 -3998.63 434164.05 4477782.84

7736.31 73845.82 168941 1556532 2388.59 -16724.99 496708.60 4656411.91

4344.19 43652.55 146561 1614308 924.68 10011.65

3419.51 33640.90 172507 1729187 909.85 -7659.28

10788.10 113499.74 146561 1614308 -367.71 6013.02 434164.05 4477782.84

11155.81 107486.72 172507 1729187 3298.44 -24384.27 496708.60 4656411.91

53.43 591.83 216 2061 5.20 -28.14 4920.80 64299.00

48.23 619.97 147 2546 8.61 -60.97 4729.27 59707.47

3.50 190.77 55 743 -0.63 78.28 4053.76 99882.25

4.13 112.49 67 506 -2.18 -129.65 2688.46 189366.57

0.00 8.10 0 13 0.00 -4.07 0.00 3666.00

0.00 12.17 0 13 0.00 -58.93 0.00 3575.00

12.85 1197.14 633 6530 -148.45 124.81 13372.77 426487.76

161.30 1072.33 552 6552 141.64 202.22 18808.28 329851.83

69.78 1987.84 904 9347 -143.88 170.89 22347.33 594335.01

213.66 1816.95 766 9617 148.07 -47.33 26226.01 582500.87

99.39 2560.90 1650 23053 1030.06 -647.85 201897.91 6808278.94

-930.67 3208.75 3245 54095 -1033.23 -1154.10 -446315.42 9953789.76

1318.96 18934.74 17005 112902 -166.53 -2854.80 10374.60 842953.31

1485.49 21789.54 19307 195705 -474.59 1142.86 -39028.93 688548.23

247.12 3593.74 55603 725651 -6.70 -44.76 1035698.34 25346991.27

253.82 3638.50 49425 679820 34.79 410.38 1594605.34 22901450.83

1566.08 22528.48 72608 838553 -173.23 -2899.55 1046072.94 26189944.58

1739.31 25428.03 68732 875525 -439.81 1553.24 1555576.41 23589999.06

5.03 5.03 4 4 5.03 5.03 59.44 59.44

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

256.59 5556.27 8730 58060 -91.39 1972.78 305269.12 8503948.56

347.98 3583.49 8004 64685 64.48 -542.16 476411.41 7277206.75

13512.46 171254.73 238456 2614715 -621.85 5712.07 2997471.20 84901174.99

14134.31 165542.66 260815 2803988 866.97 -32422.50 3475573.33 72742186.57

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

69

ir
d

a
jo

u
rn

a
lJ

u
n

e
2

0
1

2

69

0.00 767.26 0 2930 0.00 0.00 0 0

24.14 210.97 460 3648 0.00 0

0.00 190.92 0 1221 0.00 0.00 0 0

6.25 75.48 57 477 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0

0.00 190.92 0 1221 0.00 0.00 0 0 0 0

6.25 75.48 57 477 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0

29.99 534.65 40 547 0.00 0.00 0 0

8.55 140.03 31 328 0.00 0

698.04 6376.10 16173 153694 0.00 0.00 0 0

702.38 8931.79 19396 244966 0.00 0

516.66 4374.91 183 2213 0.00 0.00 0 0

338.41 4311.80 368 6063 0.00 0

1214.70 10751.01 16173 153694 0.00 0.00 0 0 0 0

1040.79 13243.59 19396 244966 0.00 0.00 0 0 0 0

9.48 134.58 32 235 0.00 0.00 0 0

0.92 54.48 5 103 0.00 0

0.12 12.79 11 83 0.00 0.00 0 0

0.05 1.42 5 18 0.00 0

0.00 0.17 0 1 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0

0.56 16.71 45 1077 0.00 0.00 0 0

5.48 43.14 336 3088 0.00 0

10.16 164.25 88 1396 0.00 0.00 0 0 0 0

6.44 99.05 346 3209 0.00 0.00 0 0 0 0

7.37 85.95 165 1317 0.00 0.00 0 0

2.59 35.20 160 2320 0.00 148.29 504038

-370.73 1698.74 521 6258 0.00 0.00 0 0 802042 3127033

34.80 221.33 522 4141 0.00 0

19.74 280.09 3506 54936 0.00 0.00 0 0 7830 154221

6.15 88.31 810 8119 0.00 0

-350.99 1978.83 4027 61194 0.00 0.00 0 0 809872 3281254

40.95 309.64 1332 12260 0.00 0.00 0 0 0 0

5.03 5.03 4 4 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

28.91 607.46 1371 9472 22.17 212.24 333 410964

29.56 274.12 1376 12219 12.73 83.87 861 7752

945.17 15085.36 21868 231775 22.17 212.24 333 410964 809872 3281254

1159.26 14388.08 23158 279427 12.73 232.16 861 511790 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited
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526.83 5100.34 3810 30471 141.32 545.49 1016295.65 9026721.38

385.51 4554.85 3560 33279 33.92 228.59 718636.36 7729391.86

397.54 3117.50 3404 33336 87.37 637.85 842277.40 7091420.95

310.17 2479.65 3741 35761 -75.97 224.71 637732.35 5824912.52

0.00 34.34 0 0 0.00 -6.40 0.00 0.00

0.00 40.74 0 0 5.16 -6.61 0.00 0.00

397.54 3151.84 3404 33336 87.37 631.45 842277.40 7091420.95

310.17 2520.39 3741 35761 -70.80 218.11 637732.35 5824912.52

0.00

0.00

434.27 3683.39 193 1261 139.92 -3.71 137946.09 861557.27

294.35 3687.10 146 1470 -97.13 53.38 67448.69 1281037.79

8668.65 79308.17 115105 1058568 1806.98 16371.65 480110.11 4216561.80

6861.67 62936.52 94134 875748 1466.21 15174.37 373474.43 3338436.89

2980.89 27387.92 994 6942 1182.14 11021.32

1798.76 16366.60 741 5824 281.67 2522.39

11649.54 106696.09 115105 1058568 2989.12 27392.97 480110.11 4216561.80

8660.42 79303.12 94134 875748 1747.88 17696.76 373474.43 3338436.89

23.77 268.44 54 614 10.96 39.14 2532.21 34296.62

12.82 229.31 40 489 0.46 14.73 1755.95 23778.50

101.09 1304.16 44 480 72.44 200.76 14795.95 304880.35

28.65 1103.40 26 438 -15.16 -86.48 6332.58 239898.23

21.55 310.34 7 90 0.27 47.80 4872.29 95656.36

21.28 262.54 8 84 17.59 46.09 6208.03 81675.66

146.41 1882.95 105 1184 83.66 287.70 22200.45 434833.32

62.75 1595.25 74 1011 2.89 -25.66 14296.56 345352.39

392.20 3663.45 13436 109470 48.10 -62.49 514862.38 23428601.97

344.10 3725.93 6916 72242 337.01 1069.94 2352092.19 28428840.48

2403.97 21989.81 25715 262614 1037.35 6391.51 452582.13 18209213.80

1366.62 15598.29 21636 218703 331.16 3051.26 136942.92 1739335.35

2403.97 21989.81 25715 262614 1037.35 6391.51 452582.13 18209213.80

1366.62 15598.29 21636 218703 331.16 3051.26 136942.92 1739335.35

128.43 2911.22 783 8611 42.33 -473.89 50336.13 1021090.92

86.10 3385.11 14894 465610 -286.05 522.06 197846.19 19390282.42

16079.18 149079.08 162551 1505515 4569.17 34709.03 3516610.34 64290001.41

11510.01 114370.04 145101 1703824 1998.87 22814.42 4498469.70 68077589.71

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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7.82 56.46 347 2868

-0.50 106.01 0 3034

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 4.89 0 30

0.21 7.87 2 38

586.54 5805.81 5791 66230

568.85 6625.72 6066 90186

586.54 5805.81 5791 66230 0.00 0.00 0 0

568.85 6625.72 6066 90186 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

-10.48 144.71 -8855 28609 0.03 1.92 92 6901

17.37 542.01 8247 320556 0.89 9.87 3208 30695

-173.50 8848.55 -13590 44008 0.02 2613.15 15 644593 351722.00 4057221.50

59.78 5894.04 6272 135510 17.17 2477.31 4344 977844 47507.00 551061.00

-173.50 8848.55 -13590 44008 0.02 2613.15 15 644593 351722 4057222

59.78 5894.04 6272 135510 17.17 2477.31 4344 977844 47507 551061

278.92 2361.38 4461 35558 0.00 0.00 0 0

191.81 1831.49 3165 27328 0.00 0.00 0 0

689.29 17221.79 -11846 177303 0.05 2615.08 107 651494 351722 4057222

837.51 15007.13 23752 576652 18.06 2487.18 7552 1008539 47507 551061
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited
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2632.77 15810.70 26161 187219 1486.49 13500.51 1992250.03 10891492.97

1146.28 2310.19 7424 15124 1146.28 2310.19 654579.92 1471094.82

15.87 183.57 48 219 -1.01 166.69 58643.04 404272.30

16.88 16.88 6 6 16.88 16.88 42012.50 42012.50

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

15.87 183.57 48 219 -1.01 166.69 58643.04 404272.30

16.88 16.88 6 6 16.88 16.88 42012.50 42012.50

1.20 2233.43 4 88 1.20 1063.35 0.00 333384.81

0.00 1170.08 0 58 0.00 1170.08 0.00 230555.49

90.07 1067.08 162 1158 42.44 916.47 62223.54 1111932.71

47.63 150.61 53 127 47.63 150.61 116869.11 159370.32

700.29 2629.53 15189 51672 696.86 2623.13 48353.71 250470.88

3.43 6.40 35 38 3.43 6.40 165.71 327.90

312.78 861.60 33 33 312.35 26.13

0.43 0.49 35 38 0.43 0.49

1013.07 3491.13 15189 51672 1009.21 2649.26 48353.71 250470.88

3.86 6.89 35 38 3.86 6.89 165.71 327.90

0.89 4.44 2 7 0.89 0.00 990.06 1711.31

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.02 0.02 1 1 0.02 0.00 10.00 10.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.91 4.46 3 8 0.91 0.00 1000.06 1721.31

0.00 0.00 0 0 0.00 0.00 0.00 0.00

30.72 605.00 25 38 -8.70 22.59 88482.65 5878111.15

39.42 582.41 7 12 39.42 582.41 571585.00 2416802.81

38.95 374.32 10 64 27.09 362.46 522.90 9694.88

11.86 11.86 6 6 11.86 11.86 382.20 382.20

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

38.95 374.32 10 64 27.09 362.46 522.90 9694.88

11.86 11.86 6 6 11.86 11.86 382.20 382.20

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

115.59 1259.53 8264 26461 95.69 1206.73 62855.44 4311663.85

19.90 52.80 264 623 19.90 52.80 149228.12 444933.54

3939.15 25029.22 49866 266927 2653.32 19888.06 2314331.37 23192744.86

1285.83 4301.72 7795 15994 1285.83 4301.72 1534822.56 4765479.58

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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453.84 2846.34 6070 37885 2.66 2.66 702 702

81.59 155.86 580 971 41.70 41.70 6415 6415

0.30 2.41 3 13 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.30 2.41 3 13 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

16.22 163.62 50 348 0.00 0.00 0 0

2.56 13.10 3 14 0.00 0.00 0 0

123.32 604.41 2558 12847 178.07 178.07 8032 8032

0.00 0.00 0 0 0.00 0.00 0 0

46.63 211.55 0 0 141.01 141.01 0 0

0.00 0.00 0 0 0.00 0.00 0 0

169.95 815.96 2558 12847 319.08 319.08 8032 8032

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 1003 51123

0.00 0.00 0 0 0.00 0.00 0 0 1472 1472

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 1003 51123

0.00 0.00 0 0 0.00 0.00 0 0 1472 1472

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

57.96 175.66 4235 10603 1.47 1.47 497 497

0.68 3.66 2 66 0.00 0.00 0 0

698.27 4003.99 12916 61696 323.21 323.21 9231 9231 1003 51123

84.83 172.62 585 1051 41.70 41.70 6415 6415 1472 1472
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited
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87.49 776.24 203 1872 49.86 334.26 325439.06 1775331.38

37.63 441.98 198 1394 20.77 267.91 63058.37 733373.06

52.79 190.30 76 1386 14.27 97.25 -22004.90 322808.95

38.52 93.05 103 557 34.20 88.73 162143.05 255412.66

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

52.79 190.30 76.00 1386.00 14.27 97.25 -22004.90 322808.95

38.52 93.05 103.00 557.00 34.20 88.73 162143.05 255412.66

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

49.55 362.31 62 687 20.10 136.03 37200.97 187118.68

29.45 226.28 72 473 11.84 78.51 12032.88 149522.07

6529.26 53790.20 208251 1712482 1602.64 13152.61 644835.06 5443501.01

4926.62 40637.59 144658 1181421 1992.32 20373.17 503887.11 3434557.24

8597.65 70958.23 208254 1713734 4384.41 34765.53

4213.24 36192.69 145888 1198719 1329.11 15308.69

15126.91 124748.42 208254 1713734 5987.05 47918.14

9139.86 76830.28 145888 1198719 3321.43 35681.86 503887.11 3434557.24

3.46 34.00 27 256 0.78 7.48 84.46 635.23

2.68 26.52 14 132 2.13 12.06 29.88 336.61

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.06 21.86 3 97 -0.20 6.96 30.00 18442.26

0.26 14.90 10 117 -0.23 13.17 86.50 10531.95

3.52 55.86 30 353 0.58 14.45 114.46 19077.50

2.94 41.42 24 249 1.90 25.23 116.38 10868.56

8.43 263.84 429 7379 -73.05 -20.96 5996.52 317773.17

81.48 284.81 1285 16107 78.22 122.11 89677.47 341009.78

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

6.37 247.68 207 1842 -4.77 76.74 13245.87 1203608.03

11.14 170.94 160 1315 0.08 131.73 25030.53 792523.96

15335.06 126644.65 209261 1727253 5994.04 48555.90 359991.98 3825717.72

9341.02 78088.75 147730 1218814 3468.44 36396.08 855945.79 5717267.33

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

228.08 3086.75 8677 110989 0.00 0.00 0 0

274.11 2342.75 8086 68792 0.00 0.00 0 0

250.31 3358.41 8678 111039 0.00 0.00 0 0

170.92 1674.71 8107 69209 0.00 0.00 0

478.39 6445.17 8678 111039 0.00 0.00 0 0

445.03 4017.46 8107 69209 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.61 1.08 8723 15451

0.00 0.00 0 0 1.34 1.34 12815 12815

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

478.39 6445.17 8678 111039 0.61 1.08 8723 15451 0 0

445.03 4017.46 8107 69209 1.34 1.34 12815 12815 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited
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1,969 22,350 6,204 173,472 - 16,551,603 123,732,726

1,240 18,655 10,119 106,268 - - 3,945,337 132,557,853

1,262 18,925 3,444 33,852 - 429,669 4,987,496

1,285 15,363 2,233 22,635 - - 382,922 8,594,864

- - - - - - -

- - - - - - - -

1,262 18,925 3,444 33,852 - - 429,669 4,987,496

1,285 15,363 2,233 22,635 - - 382,922 8,594,864

- - - - - -

- - - - - - - -

264 4,957 90 1,199 - 1,065,397 17,210,970

163 3,849 74 985 - - 722,061 16,623,577

6,439 64,713 161,100 1,610,732 - 370,431 3,421,088

4,962 36,120 120,563 855,892 - - 256,568 1,997,068

1,173 11,331 161,100 1,508,993 - -

782 6,027 120,563 855,892 - - - -

7,612 76,044 161,100 1,610,732 - - 370,431 3,421,088

5,744 42,147 120,563 855,892 - - 256,568 1,997,068

161 1,662 27 302 - 161,346 598,121

91 1,044 17 203 - - 24,938 330,055

338 3,121 48 566 - 296,188 6,228,729

240 3,049 51 569 - - 264,554 4,307,358

28 644 10 133 - 61,114 1,498,461

25 565 10 160 - - 49,032 7,311,601

829 12,531 753 8,086 - 242,516 3,329,230

497 10,271 578 6,620 - - 130,255 3,036,178

1,356 17,958 838 9,087 - - 761,164 11,654,541

853 14,930 656 7,552 - - 468,779 14,985,192

856 11,671 9,425 116,683 - 926,695 11,142,198

1,133 12,507 10,251 94,519 - - 690,166 8,120,791

596 4,057 (2) 16 - 168,769

118 1,415 - - - - - -

700 9,712 32,556 403,319 - 4,392,130 50,562,465

845 9,657 33,656 341,243 - - 3,897,552 40,438,867

1,296 13,769 32,554 403,335 - - 4,392,130 50,731,234

962 11,072 33,656 341,243 - - 3,897,552 40,438,867

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

309 4,072 10,874 88,905 - 6,913 126,309

278 2,848 12,782 72,309 - - 3,030 80,722

14,923 169,745 224,529 2,437,265 - - 24,504,003 223,006,561

11,658 121,371 190,334 1,501,403 - - 10,366,415 223,398,934

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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371 2,037 698 5,667 - -

62 1,137 117 1,130 - - - -

170 2,124 204 1,754 - -

146 1,366 118 942 - - - -

- - - - - -

- - - - - - - -

170 2,124 204 1,754 - - - - - -

146 1,366 118 942 - - - - - -

- - - - - -

- - - - - - - -

79 505 3 67 - -

4 99 2 25 - - - -

1,516 11,718 46,500 358,490 - -

680 4,852 22,315 143,127 - - - -

- - - - - -

- - - - - - - -

1,516 11,718 46,500 358,490 - - - - - -

680 4,852 22,315 143,127 - - - - - -

5 44 7 29 - -

2 21 1 10 - - - -

64 911 118 1,006 - -

55 513 58 533 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

69 955 125 1,035 - - - - - -

57 535 59 543 - - - - - -

(21) 863 (741) 22,768

31 546 1,339 12,902 1,415 1,416 640,628 654,392

647 4,057 (2) 16 - 2,309 - 1,672,481

- - - - - - - -

65 53 2,842 3,309 - -

104 1,697 333 2,862 - - - -

713 4,110 2,840 3,325 - 2,309 - 1,672,481 - -

104 1,697 333 2,862 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

244 2,121 10,812 91,973 - -

176 1,247 10,679 55,026 - - - -

3,140 24,432 60,441 485,079 - 2,309 - 1,672,481 - -

1,261 11,479 34,962 216,557 1,415 1,416 640,628 654,392 - -
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited
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14082.57 115614.02 69915 727213 6760.44 10687.90 3589457452.19 12151585541.15

7322.13 104926.12 -958016 1041793 2173287258.95 4046605247.54

3768.08 29334.00 41579 284980 318.26 2755.39 50193908.31 367713934.77

3449.82 26578.61 37629 281207 5896343.72 106396687.54

3850.84 31222.35 1184 10903 122.21 2844.82 10180511.49 32491075.89

3728.63 28377.53 535 12633 365504.28 28206829.62

7618.92 60556.35 42763 295883 440.47 5600.21 60374419.80 400205010.66

7178.45 54956.14 38164 293840 6261848.00 134603517.16

1440.13 10094.14 121 917 868.04 2653.82 12088678.60 119787531.90

572.09 7440.32 287 1586 3670694.66 78904450.28

5121.13 39468.90 7271 131721 1243.49 6048.48 38369425.78 251115319.08

3877.64 33420.42 14457 89451 59049230.22 571553042.69

17803.85 159279.52 732808 6471649 3848.83 24929.41 6043868.24 109217937.83

13955.02 134350.11 1263621 6078757 235649078.36 520205959.24

14495.59 144451.33 975823 6758991 4692.96 48463.35

9802.63 95987.98 772708 5207122

32299.44 303730.85 975823 6758991 8541.79 73392.76 6043868.24 109217937.83

23757.65 230338.09 1263621 6078757 235649078.36 520205959.24

1414.26 5865 1662 57433 1117.33 811.24 -2650349 2210633

296.93 5054 5869 81459 262958 1335028

76.79 355 163 644 110.08 322.57 -9760 17031

-33.29 32 1106 1743 -9995 638177

-28.08 466 -26 128 -3.57 59.76 -1064 2323

-24.51 406 720 1934 256514 618936

-138.99 15587 10752 80972 -1571.08 4773.74 3621705 20395978

1432.09 10813 14779 69247 3410576 5411339

1323.98 22273.14 12551 139177 -347.24 5967.31 960530.67 22625965.62

1671.22 16305.83 22474 154383 3920053.35 8003479.86

1305.49 14918.13 63572 570490 -346.88 2369.05 185945217.59 298445986.84

1652.37 12549.08 79014 593475 2156949.80 1785361518.93

20707.21 232935.86 189246 1577979 -113.09 33808.22 14600800.73 647294730.05

20820.30 199127.64 325402 1557925 5708529.45 378807226.45

75.64 1029.35 -2859 29758 -15.80 -179.88 13400.74 565627.44

91.44 1209.23 8406 55700 17713.14 265347.50

20782.85 233965.21 186387 1607737 -128.89 146986.08 14614201.47 647860357.49

20911.74 200336.87 333808 1613625 5726242.59 379072573.95

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.55 10 25 0.00 -5.17 0.00 3.05

0.00 5.72 2 60 2350.00 2369.65

5428.54 52946.54 50154 1077686 -254.47 3511.34 50572936.25 829344920.51

5683.01 49435.20 208456 1321110 213525636.18 517694035.39

89403.05 853567.83 1408567 11309840 16776.75 257211.78 3958426730.59 14830188574.13

72626.30 709713.79 1002267 11188080 0.00 0.00 2703249342.11 8042006194.69
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

79

ir
d

a
jo

u
rn

a
lJ

u
n

e
2

0
1

2

79

1927.92 11210.80 10722 87554 3483.80 6353.35 0 0

662.60 6696.96 12503 102220 713.84 4616.53 0 0

575.19 2755.29 1238 14574 170.15 920.05 0 0

138.54 978.13 767 11020 31.40 775.41 0 0

24.78 236.31 168 738 -69.83 17.43 0 0

6.39 27.20 11 352 80.67 173.41 0 0

599.97 2991.60 1406 15312 100.32 937.48 0 0

144.93 1005.33 778 11372 112.07 948.82 0 0

14.18 27.27 1 2 -6.54 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

802.45 2969.15 874 18845 853.26 2250.33 0 0

292.10 1290.24 1030 6068 368.84 1353.87 0 0

5356.58 37864.32 107209 654947 476.07 6779.87 11338 128078

3364.46 13031.51 37213 404025 1684.13 8235.47 53600 458880

4130.52 35719.21 97949 592295 707.32 6738.06 146869 826460

3471.82 9539.74 40619 344061 2776.80 7445.75 93768 624466

9487.10 73583.53 107209 654947 1183.39 13517.93 158207 954538

6836.28 22571.25 40619 404025 4460.93 15681.22 147368 1083346

150 1122 -328 5592 51 343 581 22899

85 520 855 6849 94 519 1569 27305

0 0 116 118 0 0 0 0

-4 3 -42 26 -8 18 338 1241

0 16 -29 10 2 4 0 0

10 34 1 8 6 52 -1 0

321 2140 1496 17343 235 857 46001 54011

67 531 500 6428 22 247 -73 635

471.41 3278.44 1255 23063 287.91 1203.54 46582 76910

157.63 1088.29 1314 13311 113.80 836.73 1833 29181

249.76 1444.58 7123 64234 1689.67 2103.57 50886 735646

112.71 766.48 9813 55537 410.57 1802.68 65223 746449

5530.81 14070.03 115839 184019 1229.58 11357.57 11122543 15362148 1423865 10612694

3061.54 8893.49 10818 144978 4411.19 11328.95 1950871 5957135 2633201 8142904

6.26 51.42 270 2017 4.68 34.72 -919 5580 -3031 20648

3.42 80.19 106 2511 -0.91 94.27 1070 9230 -15823 27515

5537.07 14121.45 116109 186036 1234.26 11392.29 11121624 15367728 1420834 10633342

3064.96 8973.68 10924 147489 4410.28 11423.22 1951941 5966365 2617378 8170419

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2221.13 14223.24 28777 289616 136.86 4097.53 181509 10431505

2439.24 14729.43 14292 278736 1176.08 4755.28 3550154 10919194

21310.99 123850.06 273476 1339609 8962.93 41856.02 11558808 27566327 1420834 10633342

13710.45 57121.66 91273 1018758 11766.41 41418.35 5716519 18744535 2617378 8170419
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited
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9194.51 77463.14 56570 512578 1835.06 11258.51 17413831.48 174726496.53

7359.45 66204.63 63309 536334

2448.59 27959.51 18331 180957 15.03 4527.25 13023527.27 93878649.30

2433.56 23432.26 18307 181357

1412.12 20347.95 405 5149 -825.57 -857.37 1395112.76 12351239.00

2237.69 21205.32 617 5023

3860.71 48307.46 18736 186106 -810.54 3669.88 14418640.03 106229888.30

4671.25 44637.58 18924 186380

390.71 8200.81 48 463 51.45 220.93 352543.99 4619327.67

339.26 7979.88 51 451

6767.68 34559.53 4567 42006 1640.44 2331.25 6274784.99 28839209.40

5127.24 32228.28 4258 41900

10268.94 103826.17 512544 5508239 1149.30 8171.31 690395.84 6880759.88

9119.64 95654.86 471766 5166508

11249.16 111281.90 704461 7509890 3964.88 32342.09 0.00 0.00

7284.28 78939.81 651976 7136212

21518.10 215108.07 704461 7509890 5114.18 40513.40 690395.84 6880759.88

16403.92 174594.67 651976 7136212

624.44 7569.38 5569 64773 6.79 713.71 10525.31 118260.94

617.65 6855.67 5248 61487

18.65 114.76 52 448 4.73 9.66 672340.08 12447899.90

13.92 105.10 50 429

21.51 526.29 12 121 -8.73 67.14 84099.41 2176336.66

30.24 459.15 12 143

477.01 3326.25 3190 34059 29.72 303.03 1167407.77 15247141.82

447.29 3023.22 2906 29675

1141.61 11536.68 8823 99401 32.51 1093.54 1934372.57 29989639.32

1109.10 10443.14 8216 91734

1560.95 15050.28 86625 932517 -683.76 818.92 1839810.35 33921748.60

2244.71 14231.36 97933 1041539

17681.98 131743.68 122562 973252 -1968.55 -2072.56 752905.99 6144673.47

19650.53 133816.24 107253 872522

47.25 697.71 1004 19754 12.13 -12.95 90725.76 1883902.56

35.12 710.66 940 21471

17729.23 132441.39 123566 993006 -1956.42 -2085.51 843631.75 8028576.03

19685.65 134526.90 108193 893993

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

7468.10 61730.13 113142 943049 -6945.60 843.05 13303016.56 90137763.35

14413.70 60887.08 126808 1106456

69631.60 604397.49 1116538 11219016 -1722.68 58663.97 57071027.56 483373409.08

71354.28 545733.52 1079668 11034999 0.00 0.00
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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499.27 5159.95 11340 96071 0.00 0.00 0 0 0 0

604.34 4090.44 12743 94327 0.00 14832.22 0 0 0 0

114.57 1019.79 879 8722 0.00 0.00 0 0 0 0

95.29 868.75 813 8622 0.00 3549.54 0 0 0 0

15.66 1320.99 125 1748 0.00 0.00 0 0 0 0

22.90 169.81 249 1912 0.00 2126.25 0 0 0 0

130.23 2340.78 1004 10470 0.00 0.00 0 0 0 0

118.19 1038.56 1062 10534 0.00 5675.79 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

172.38 1323.16 786 6107 0.00 0.00 0 0 0 0

181.95 1156.01 585 5620 0.00 3726.03 0 0 0 0

1865.22 19577.21 95354 1009167 0.00 0.00 0 0 0 0

1595.72 16984.38 81484 888981 0.00 18062.75 0 0 0 0

2416.22 23609.79 139374 1448778 0.00 0.00 25120 2033981 123838 10548678

1459.03 15314.03 119290 1264237 0.00 14418.47 3895 4173089 847718 11578452

4281.44 43187.00 139374 1448778 0.00 0.00 25120 2033981 123838 10548678

3054.75 32298.41 119290 1264237 0.00 32481.22 3895 4173089 847718 11578452

83.92 999.51 857 10559 178.80 1970.59 0 7917 0 52988

92.28 907.17 915 10501 150.64 1791.31 1339 122634 2284 641669

1.94 9.70 4 25 0.00 0.00 0 0 0 0

1.35 7.32 3 31 0.00 12.57 0 0 0 0

0.00 0.91 0 4 0.00 0.00 0 0 0 0

0.00 9.13 0 4 0.00 79.32 0 0 0 0

31.98 245.74 291 2918 0.00 0.00 0 0 0 0

32.02 211.59 283 2462 0.00 836.94 903 2225 3231 20428

117.84 1255.86 1152 13506 178.80 1970.59 0 7917 0 52988

125.65 1135.21 1201 12998 150.64 2720.14 2242 124859 5515 662097

154.81 1259.65 17679 197168 257.34 3423.25 78 321091 1428 630214

193.47 1403.89 12998 219528 715.30 4463.77 28222 1174346 564946 4721366

551.71 4017.88 9366 63922 2554.07 23741.61 53 1109541 206 309785

473.20 3048.39 18669 64675 2815.24 22592.47 11967 2176091 1317999 5898276

1.30 21.56 22 627 0.00 0.00 0 0 0 453

1.25 24.98 37 671 0.00 145.58 0 9989 0 16259

553.01 4039.44 9388 64549 2554.07 23741.61 53 1109541 206 310238

474.45 3073.37 18706 65346 2815.24 22738.05 11967 2186080 1317999 5914535

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

2521.32 17797.24 49889 332050 2508.27 18895.35 -43 560983 320 1582246

6942.93 18805.97 51474 370674 4026.51 13196.52 11615 693222 225583 5923967

8430.30 76363.08 230612 2168699 5498.48 48030.80 25208 4033513 125792 13124364

11695.73 63001.86 218059 2043264 7707.69 99833.74 57941 8351596 2961761 28800417
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited
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11765.50 95691.50 199265 1048760 2679.50 16643.50 12747026 103674436

9086.00 79048.00 187551 990613 1140.00 14255.00 14525979 126448174

3456.18 33004.18 124889 422658 718.18 5585.18 7330184 69998265

2738.00 27419.00 122229 406057 -2891.00 -149.16 5806999 58160717

1562.63 23638.63 8035 31886 543.63 1181.63 562097 8503104

1019.00 22457.00 7560 27980 -457.00 4828.04 366547 8075732

5018.81 56642.81 132924 454544 1261.81 6766.81 7892281 78501369

3757.00 49876.00 129789 434037 -3348.00 4678.88 6173546 66236449

2270.27 4426.27 125 951 1293.27 2419.27 340626 664107

977.00 2007.00 106 746 -1217.45 -994.82 146587 301125

6901.22 52521.22 14546 155348 634.22 10870.22 2974662 22638455

6267.00 41651.00 13568 138577 265.68 11008.00 2701293 17959337

15083.88 140207.88 346789 6098221 1826.88 24953.88 2140322 19894753

13257.00 115254.00 335113 5427685 8550.85 18880.00 1881098 16353931

23517.20 155373.20 760326 10241120 14764.20 59175.20 0

8753.00 96198.00 662219 8799143 -4830.40 10859.00 0 0

38601.08 295581.08 760326 10241120 16591.08 84129.08 2140322 19894753

22010.00 211452.00 662219 8799143 3720.45 29739.00 1881098 16353931

1050.04 8130.03 16630 86116 -2.35 2422.09 0

1052.39 5707.94 22233 84902 48.36 520.06 0 0

-421.79 1356.11 3489 9633 -660.18 123.60 -71490 229849

238.39 1232.51 3186 9528 6.91 320.25 40405 212610

105.51 986.31 358 2174 65.66 261.62 20993 196242

39.85 724.69 199 2127 -4.60 256.32 7929 144191

315.92 3095.91 909 20891 79.55 625.06 96115 941895

236.37 2470.86 849 20026 -238.44 -103.28 71913 751732

1049.68 13568.36 21386 118814 -517.32 3432.36 45619 1367985

1567.00 10136.00 26467 116582 -187.77 993.35 120247 1108533

1126.83 18823.83 319675 848268 -1022.16 5613.84 3710353 61981668

2149.00 13210.00 330397 837633 -369.75 2293.11 7076052 43498122

55464.94 222789.71 2251041 3747569 20457.85 55012.26 7661671 30775141

35007.09 167777.45 2396152 3840889 8306.48 41061.93 3666337 22006621

-10848.68 391.55 -101578 2681 -1480.59 22.00 -3191727 115197

-9368.09 369.55 2058 2609 -142.31 1471.07 -265555 2599365

44616.26 223181.26 2149463 3750249 18977.26 55034.26 4469943 30890337

25639.00 168147.00 2398210 3843498 8164.17 42532.99 3400782 24605986

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0 0

5276.71 57497.03 256910 2226553 -4985.29 -4610.97 1017198 11083765

10262.01 62108.00 608069 2407530 4812.56 9397.36 1978218 11972605

116626.37 817933.37 3854620 18844607 34912.37 180298.37 35338030 330696877

81714.00 637635.00 4356376 17568359 12979.88 113902.89 38003801 308484262

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

83

ir
d

a
jo

u
rn

a
lJ

u
n

e
2

0
1

2

83

92.93 6871.93 112638 245528 0.00 0.00 0 0

91.82 6548.01 111786 238348 0.00 0.00 0 0

118.20 1087.22 10721 32819 0.00 0.00 0 0

181.58 1070.59 9979 31644 0.00 0.00 0 0

113.26 205.22 205 2036 0.00 0.00 0 0

114.79 195.46 162 1957 0.00 0.00 0 0

231.46 1292.44 10926 34854 0.00 0.00 0 0

296.37 1266.05 10141 33601 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

5.01 2247.97 5831 36670 0.00 0.00 0 0

4.87 2062.63 3804 28876 0.00 0.00 0 0

205.65 25616.98 160927 1006706 0.00 0.00 0 0

126.40 23019.49 159905 908382 0.00 0.00 0 0

151.14 21094.04 195771 1491974 0.00 0.00 0 0

107.59 16217.51 193699 1351023 0.00 0.00 0 0

356.79 46711.02 195771 1491974 0.00 0.00 0 0

233.99 39237.00 193699 1351023 0.00 0.00 0 0

91.90 635.48 4937 17980 -73.30 1143.66 -934 70016

81.58 516.44 4475 15528 20.04 949.01 121 67691

0.00 43.85 0 961 0.00 0.00 0 0

0.00 41.76 0 951 0.00 0.00 0 0

0.00 3.79 0 35 0.00 0.00 0 0

0.00 2.91 0 30 0.00 0.00 0 0

0.00 159.51 0 2039 -7.78 0.00 0 0

0.00 143.70 0 1728 0.00 0.00 0 0

91.90 842.63 4937 21015 -81.08 1143.65 -934 70017

81.58 704.81 4475 18235 20.04 949.00 121 67692

0.89 5910.86 95229 171791 187.67 4276.08 -2387575 1019977

0.23 5051.49 93812 161566 35.69 4250.55 797925 995567

3895.76 15208.46 525283 688632 11445.53 35342.19 6336058 27528807 4708228 29739882

5965.15 12821.33 542732 659238 419.24 15541.02 2437349 14698042 15315331 29161724

-152.02 30.04 -2500 515 0.00 0.00 0 0 173 383

-255.12 27.72 -3600 459 0.00 0.00 0 0 113 137689

3743.74 15238.51 522783 689147 11445.53 35342.19 6336058 27528807 4708401 29740265

5710.03 12849.05 539132 659697 419.24 15541.03 2437349 14698042 15315444 29299413

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

3169.02 22798.49 198006 1623923 568.56 13516.29 11980 596618

3090.31 20159.42 197484 1595442 1467.34 11825.52 14217 538112

7691.74 101913.84 1146121.00 4314903.51 12120.68 54278.21 3959530 29215418 4708401 29740265

9509.20 87878.46 1154333.50 4086788.84 1942.31 32566.10 3249612 16299413 15315444 29299413
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited

84

1043.89 7727.93 15524 116204 199.41 2143.30 1794563.76 9805360.05

844.48 5584.63 14993 101504 189.74 1331.10 1259479.44 6714837.53

98.33 889.62 285 2145 6.24 292.23 1077882.17 7864827.58

92.09 597.38 258 1382 72.64 212.41 969425.29 4305896.90

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

98.33 889.62 285 2145 6.24 292.23 1077882.17 7864827.58

92.09 597.38 258 1382 72.64 212.41 969425.29 4305896.90

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

99.11 959.43 201 1635 -20.14 367.12 137108.37 771252.10

119.25 592.31 216 1129 75.23 244.39 73896.34 385692.49

1982.26 17189.64 50722 466076 -3.48 3924.28 105789.69 870062.94

1985.74 13265.36 41093 420903 764.40 7098.98 112044.68 874884.01

495.58 4350.71 0 0 564.57 1271.72

-68.99 3078.99 -848.87 1355.50

2477.84 21540.35 50722 466076 561.09 5196.00 105789.69 870062.94

1916.75 16344.35 41093 420903 -84.47 8454.48 112044.68 874884.01

17.56 214 102 1190 -1.95 87.44 2495 33899

19.51 126.34 141 888 13.80 87.27 1630.43 12452.10

0.00 7.57 0 22 0.00 3.30 0 10436

0.00 4.27 0 4 0.00 -1.74 0.00 5900.00

0.00 8.99 0 6 0.00 8.99 0.00 1993.75

0.00 0.00 0 0 0.00 0.00 0.00 0.00

8 71 21 158 -0.87 8.47 1581 20238

9 62 17 77 0 34 1773 41249

25.36 301.28 123 1376 -2.82 108.20 4075.79 66566.52

28.18 193.07 158 969 13.46 119.88 3403.21 59600.71

25.87 462.73 1564 9128 -2.63 116.65 64801.79 4523652.42

28.50 346.08 1260 6945 9.00 -637.89 95903.15 2082034.26

379.44 3573.50 8412 55988 159.14 1224.62 19357.46 178396.44

220.29 2348.88 7492 42995 94.02 608.24 13201.73 139395.41

0.44 10.32 22 554 -0.12 9.76 7125.07 177064.14

0.56 0.56 31 31 0.56 0.56 0.00 0.00

379.88 3583.82 8434 56542 159.03 1234.39 26482.53 355460.58

220.85 2349.44 7523 43026 94.58 608.80 13201.73 139395.41

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

723.02 4993.28 26494 184243 -22.00 1090.78 382149.58 2910432.04

745.02 3902.50 24523 155732 219.29 648.99 403074.99 2057456.62

4873.30 40458.43 103347 837349 878.18 10548.67 3592853.68 27167614.24

3995.12 29909.76 90024 731590 589.47 10982.17 2930428.83 16619797.92
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

85

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

330.88 2050.45 11633 75595 206 205.67 2436178 2436178

350.20 1670.88 9905 57186 59 59.42 1607493 1607493

330.88 2050.45 11633 75595 205.67 205.67 2436178 2436178 0 0

350.20 1670.88 9905 57186 59.42 59.42 1607493 1607493 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited
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14534.83 257707.36 43069 695250 -4057.83 61707.91 414278.29 5418066.26

18592.66 195999.45 55764 602908 8884.83 44137.99 43068.15 4518577.12

14534.83 257707.36 43069 695250 -4057.83 61707.91 414278.29 5418066.26

18592.66 195999.45 55764 602908 8884.83 44137.99 43068.15 4518577.12

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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14534.83 257707.36 43069 695250 NA NA NA NA 5601277 24765932

18592.66 195999.45 55764 602908 NA NA NA NA 1219710 24359865

14534.83 257707.36 43069 695250 NA NA NA NA 5601277 24765932

18592.66 195999.45 55764 602908 NA NA NA NA 1219710 24359865
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

137.34 928.69 5079 34185 137.34 928.69 95554.13 570917.38

88.26 673.16 4788 34211 88.26 673.16 62786.63 397752.00

5440.55 45432.13 47852 243142 5440.55 45432.13 158317.35 1169954.77

3038.88 26621.30 30202 161822 3038.88 26621.30 101673.56 512968.43

21.52 461.43 1827 22020 21.52 461.43 195457.50 2560449.57

46.93 462.53 1413 20191 46.93 462.53 230740.38 2285144.45

5462.07 45893.57 49679 265162 5462.07 45893.57 353774.85 3730404.34

3085.81 27083.83 31615 182013 3085.81 27083.83 332413.94 2798112.88

36.49 761.55 0 2 36.49 761.55 219890.00 3569795.00

37.81 589.26 0 2 37.81 589.26 321115.00 2988020.00

5635.90 47583.81 54758 299349 5635.90 47583.81 669218.98 7871116.72

3211.88 28346.25 36403 216226 3211.88 28346.25 716315.56 6183884.88

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

16.07 72.11 16246 36426 0 0.08 0 751

8.44 38.30 3115 20620 0 3.84 2399 17970

967.91 5259.52 112046 667126 0 448.39 0 63377 253001 1772899

330.33 1506.00 8044 66271 0.49 46.83 117 9923 220335 906424

0.00 0.00 0 0 0.00 0.00 0 0 2752 30805

0.00 0.00 0 0 0.00 0.00 0 0 2402 28560

967.91 5259.52 112046 667126 0.00 448.39 0 63377 255753 1803704

330.33 1506.00 8044 66271 0.49 46.83 117 9923 222737 934984

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

983.98 5331.62 128292 703552 0.00 448.47 0 64128 255753 1803704

338.78 1544.30 11159 86891 0.73 50.68 2516 27893 222737 934984
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

13575 100511 1188 11969 4010 12683 329894 3945878

9565 87828 1482 12881 1365 6456 443081 4098708

13575.22 100510.72 1188 11969 4009.99 12682.95 329893.50 3945877.87

9565.23 87827.77 1482 12881 1365.14 6456.37 443081.07 4098708.01
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

1,851.95 11,748.74 13163 76140 1679.00892 9870.72642 37566.3 356135.8

508.89 2570.26 5210 28789 498.23 2546.03 15631.7 106173.30

1851.95 11748.74 13163 76140 1679.01 9870.73 37566.30 356135.80

508.89 2570.26 5210 28789 498.23 2546.03 15631.70 106173.30

1851.95 11748.74 13163 76140 1679.01 9870.73 37566.30 356135.80

508.89 2570.26 5210 28789 498.23 2546.03 15631.70 106173.30
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

23.43021 105.82436 162 990 0 22.1 0 2671 30082 207901

48.53 75.26 581 937 8.20 8.20 1561 1561 9268 47732

23.43 105.82 162 990 0.00 22.10 0 2671 30082 207901

48.53 75.26 581 937 8.20 8.20 1561 1561 9268 47732

23.43 105.82 162 990 0.00 22.10 0 2671 30082 207901

48.53 75.26 581 937 8.20 8.20 1561 1561 9268 47732
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* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

225.13 1451.92 16111 136375 115.02 277.33 307431.57 2319476.40

110.11 1174.59 -15540 124521 21.71 115.94 2228355.93 3785054.93

7152.35 110692.50 135204 1092875 5797.99 -9276.20 514521.60 26532842.90

1354.36 119968.70 42981 808299 -2514.73 26051.66 113997.09 31900149.87

125.29 1253.13 3168 41073 22.70 104.45 358516.04 4512217.42

102.59 1148.68 -3255 32118 16.66 363.73 -183066.06 3282532.15

7277.64 111945.63 138372 1133948 5820.69 -9171.75 873037.64 31045060.32

1456.95 121117.38 39726 840417 -2498.07 26415.39 -69068.97 35182682.02

0.00 276.10 0 98959 -48.51 -186.96 0 989590.00

48.51 463.06 19888 167724 27.07 59.22 176730.00 1655090.00

7502.77 113673.65 154483 1369282 5887.20 -9081.38 1180469.21 34354126.72

1615.57 122755.03 44074 1132662 -2449.29 26590.55 2336016.96 40622826.95

■ 



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

155.75 930.57 6243 58870 13.37 206.35 5210 92103

44.63 408.47 3377 53998 -230.80 109.13 -173717 48660

2534.03 56369.01 46954 369510 1504.20 32387.74 742706 17286217 868786 54870978

19895.27 72483.98 19406 282207 -53242.33 32948.50 18023090 37643034 43435531 129076949

31.99 243.05 652 7244 37.81 485.07 1158 17366 3168 41057

25.28 247.75 -235 6093 -130.19 368.76 -5509 12493 -2261 33342

2566.02 56612.06 47606 376754 1542.01 32872.81 743864 17303583 871954 54912035

19920.55 72731.73 19171 288300 -53372.52 33317.26 18017581 37655527 43433270 129110291

0.00 0.00 0 0

-382.40 0.00 -135886 0

2721.77 57542.63 53849 435624 1555.38 33079.16 749074 17395686 871954 54912035

19965.18 73140.20 22548 342298 -53985.72 33426.39 17707978 37704187 43433270 129110291
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96 * Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: L&T General Insurance Co. Ltd.

94

157.49 1,340.68 267 1,735 61.92 1,094.61 503,870.47 5,391,615.97

95.57 246.07 50 373 95.57 246.07 401,081.40 701,213.66

72.24 597.08 823 3,562 46.79 554.51 234,426.22 2,427,621.86

25.45 42.57 113 161 25.45 42.57 119,415.22 179,191.79

- -

- - - - - - - -

72.24 597.08 823 3,562 46.79 554.51 234,426.22 2,427,621.86

25.45 42.57 113 161 25.45 42.57 119,415.22 179,191.79

- - - - - - - -

- - - - - - - -

254.37 1,338.51 873 3,515 186.13 1,164.89 280,414.88 1,391,656.24

68.24 173.62 72 211 68.24 173.62 104,017.64 311,408.01

824.22 6,021.97 8,571 67,965 494.89 5,196.10 81,367.57 565,073.33

329.33 825.87 3,675 9,254 329.33 825.87 31,186.30 71,730.07

502.45 3,377.71 43 270 394.96 3,108.79 - -

107.49 268.92 - - 107.49 268.92 - 3.70

1,326.67 9,399.69 8,571 67,965 889.85 8,304.90 81,367.57 565,073.33

436.82 1,094.79 3,675 9,254 436.82 1,094.79 31,186.30 71,733.77

31.60 271.17 308 1,780 9.13 216.46 5,622.81 51,942.76

22.47 54.71 95 236 22.47 54.71 2,023.15 8,462.97

3.08 27.03 40 47 3.08 27.03 112,880.44 139,700.44

12.16 140.58 20 108 12.16 140.58 9,321.22 384,216.77

-

43.76 411.75 328 1,888 18.21 330.01 14,944.03 436,159.53

25.55 81.74 135 283 25.55 81.74 114,903.60 148,163.41

10.86 192.10 293 8,791 10.86 192.10 64,875.95 632,146.41

7.85 574.61 254 677 7.85 574.61 1,013.42 338,315.67

- - - - - - - -

- -

- - - - - - - -

7.85 574.61 254 677 7.85 574.61 1,013.42 338,315.67

- - - - - - - -

- -

- - - - - - - -

- -

- - - - - - - -

32.13 496.69 156 1,194 (23.34) 411.65 51,217.06 5,632,944.68

55.48 85.04 52 147 55.48 85.04 45,659.55 101,870.34

1,905.38 14,351.10 11,565 89,327 1,198.27 12,627.27 1,232,129.60 16,815,533.70

707.10 1,723.83 4,097 10,429 707.10 1,723.83 816,263.71 1,513,580.98
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF MARCH, 2012

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

95

0.44 27.39 3 92 - - - - - -

5.84 5.84 22 22 - -

2.41 6.46 11 87 - - - - - -

- - - - - -

- - - - - -

- - - - - - - -

2.41 6.46 11 87 - - - - - -

- - - - - - - - - -

- - - - - - - - - -

- - - - - - - - - -

3.50 26.76 12 107 - - - - - -

3.41 3.41 13 13 - - - - - -

87.41 677.74 999 8,432 - - - - - -

9.07 69.08 -35 786 - - - - - -

48.80 331.44 - - - - - - - -

2.37 18.23 - - - - - -

136.20 1,009.18 999 8,432 - - - - - -

11.44 87.31 (35) 786 - - - - - -

0.64 8.07 6 47 - - - - - -

- - - - - -

- - - - - -

- - - - - -

0.61 1.46 2 14 - - - - - -

- - - - - -

1.25 9.53 8 61 - - - - - -

- - - - - - - - - -

0.05 0.90 77 416 0.02 4.80 14 5,774 -

- - - - - -

- - - 0.60 1.22 116 235

- - - - - -

- - - - - - -

- - - - - -

- - - - 0.60 1.22 116 235 - -

- - - - - - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

0.29 4.21 2 32 - - - - - -

- - - - - -

144.14 1,084.43 1,112 9,227 0.63 6.03 130.00 6,009.00 - -

20.69 96.56 - 821 - - - - - -
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Q. Do you understand ULIPs? 

~imar Bemisaa --

A. Unit Linked Insurance Policy (ULIP) is a long term 

instrument for Risk Protection with a lock-in period of 5 years. 

• Do you know that every ULIP other than Pension or Annuity has a Mortality or Health 

Insurance cover? Find out what is the Minimum Benefit for Death or Hospitalisation. 

• Are you aware that Pension and Annuity ULIPs have a Minimum Guaranteed Return on 

the maturity date? Find out what is the rate of guarantee offered on the date you propose to 

purchase your ULIP. 

• Do you know that every policy shall have a Benefit Illustration giving two yield scenarios --@ 6% 
and 10% and shall also give information regarding the various charges you have to bear? Find out 
what are the total charges involved. Remember that these charges will be deducted from the 
amount that is being invested on your behalf. 

• Have you found out how much premium you have to pay, how often and for how long? 

The minimum premium paying term is 5 years. Remember, for your policy to run full term you 

must pay your premiums on time. 

Fill up the proposal form yourself after understanding 
the features of the policy completely. Do not sign on a blank proposal form. 

• 
JI~ 
!lililm:ilill 
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A public awareness initiative by 

~filf.:l,:,41qr.fiafu°~~ 

INSURANCE REGULATORY AND 
DEVELOPMENT AUTHORITY 
Promoting Insurance. Protecting Insured. 

You may contact IRDA Call Centre at 155255 if your grievance has not been attended to by the insurance company or 
You may approach the Insurance Ombudsman, if applicable. For further information, visit www.gbic.co.in or www.irda.gov.in 



events

28 30 Jun 2012

NIA, Pune By National Insurance Academy.

02 03 Jul 2012

Jakarta, Indonesia By Asia Insurance Review, Singapore.

05 06 Jul 2012

Karlsruhe, Germany By Etech Germany.

05 07 Jul 2012

NIA, Pune By National Insurance Academy.

09 11 Jul 2012

NIA, Pune By National Insurance Academy.

10 12 Jul 2012

London By Asia Insurance Review, Singapore.

19 20 Jul 2012

Beijing By Asia Insurance Review, Singapore.

19 21 Jul 2012

NIA, Pune By National Insurance Academy.

24 25 Jul 2012

Manila, Philippines By Asia Insurance Review, Singapore.

26 28 Jul 2012

NIA, Pune By National Insurance Academy.

Actuarial Appreciation Programme

4th Asia Life Insurance Summit

Global Sustainable Finance Conference

Financial Awareness Programme

Management of Liability Insurance

The International Takaful Summit 2012

10th Conference on Catastrophe Insurance in Asia

Reinsurance Management

6th Asia Conference on Microinsurance

Motor Underwriting and Claims (OD)

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:
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If undelivered please return to:

IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100
rd

State regulators provide international leadership by setting strong standards and developing

creative solutions to regulatory challenges while remaining focused on the protection of

policyholders.

NAIC President and Florida Insurance Commissioner

The increasing importance of emerging markets means that the nature of catastrophe

exposure is changing, as is the ability of standard modelling techniques to understand it.

Director, Insurance Division, FSA, UK

The global financial crisis continues to cast a shadow on the global economy and financial

markets. Volatile conditions are expected to persist for some time as countries around the

world take steps to address the various structural vulnerabilities exposed by the crisis.

Assistant Managing Director, Monetary Authority of Singapore

And there is no doubt that the global financial crisis brought forth numerous examples mainly

from overseas - of remuneration practices that led to excessive risk-taking, often with fatal

consequences for the firms concerned.

General Manager, Australian Prudential Regulation Authority

The global financial industry is experiencing a period of profound change. In the advanced

economies, decades of exceptional growth are giving way to contracting financial and

economic conditions, greater regulation and significant government intervention; while in the

emerging world however, financial and economic growth have continued.

Governor, Bank Negara Malaysia

The primary duty of the regulator is to protect the policyholders interest; and the orderly

growth of the insurance industry must be enabled through the prism of policyholder welfare.

Chairman, Insurance Regulatory & Development Authority (India)

Mr. Kevin M. McCarty

Mr. Julian Adams

Ms Jacqueline Loh

Mr. David Lewis

Dr. Zeti Akhtar Aziz

Mr. J. Hari Narayan
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